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SHRI M.S. GURUPADASWAMY:
Madam, it is a serious matter. Let the
Government consider it seriously.

Jq@amfa: W@ ot St 32 ¥ oaw gER
A T AR feemdi
ANNOUNCEMENT RE:
SESSION

THE DEPUTY CHAIRMAN: | have to
inform the Members that the Business Advisory
Committee at its meeting held today, the 10th
January, 1991, recommended that the current
Session of the Rajya Sabha be further
extended by one day and the House should
accordingly sit on Friday, the ,11th January,
1991, in order to complete Government
Legislative and other Business.

The Committee also recommended that the
House should sit late and may skip lunch
hour daring these two days.

EXTENSION OF

SHORT DURATION DISCUSSION ON
PRICE SITUATION IN THE COUNTRY—
Contd.

'‘SHRI SARADA MOHANTY (Oris-sa):
Madam Deputy-Chairman, | thank you for
giving me the opportunity to speak on the
Short Duration discussion on the price
situation in the Country.

Madam, ours is an agricultural coun
try. Majority of the population of our
country live in rural areas. Unfortunately
most of the people of our country live
below poverty line. The poor people,
living in urban areas maintain their
livelihood as sweepers and vendors,
whereas the poor
people in rura areas are mostly landless
agricultural labourers. These unfortunate
people do not nurture any high ambition of
living in palatial buildings. They even do not
dream of the luxury of five-star hotels. They
only confine their wants to the basic
necessities of life like food, clothing and
shelter. They want the government to provide
their children with.the minimum facilitfes of
health and education.

Madam Deputy-Chairman, the present

English translation of the Original speech in
Oriya.
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price situation in the country is such that it
has severely affected the poor in our society.
Now it has become very difficult on the part of
a poor man to provide rice and wheat to his
family members. Today onion and salt are
being sold for Rs. 10/-and Rs. 21- per Kg.
respectively in the market. It is really
disappointing to read from today's newspaper
that government is now contemplating to
increase further the 'price of rice and wheat
which are available in ration shops. The
prices of cloth materials are also not
encouraging. A cotton dhoti or a saree is not
available in market for less than Rs. 50/-. It
has become very difficult on the part of a
poor man to provide new dresses to his children
on festive occasions. The people, working in
government and non-government offices get
dearness allowances to meet the problem of
price-rise. But the farmer is the worst sufferer.
The farmer does not get proper price for his
products. The price-rise has also affected-the
middle-class people. The prices of building-
materials have also increased considerably. A
piece of brick is now sold for Rs. 1.20/-. The
prices of bamboo, straw, wood have also gone
up.

Madam Deputy-Chairman, the foremost
reason of the rise in prices of the essential
commodities is the wrong policy of the
government. The wrong policies of the
government unfortunately safeguard the
interest of the businessman. The businessman
who act as middle men between the producers
and consumers exploit both of them.

Madam, before Concluding | would like to
give two suggestions to the government in
order to control the price-rise. Firstly, the
public distribution system should be further
streamlined. Secondly the government should
purchase directly the essentia) commodities
like rice, wheat, oiBfeed, onion from the
farmers and distribute to the consumers
through public distribution system.

Tfeank you

SHRI SB. CHAVAN (Maharashtra)
Madam Deputy Chairman, first | would
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like to know who the Minister is who is going
to reply to this debate...

THE DEPUTY MINISTER IN 1HE
MINISTRY OF FINANCE AND DEPUTY
MINISTER IN THE MINISTRY OF
INDUSTRY (SHRI DIGVUAY SINGH): The
Minister of Finance, Shri Yashwant Sinha, will
reply. I am noting down on his behalf.

IR 79 A feada R R A e
e @R M oEm W sk §a @m o

SHRI DIGVUAY SINGH: Shri Yashwant
Sinha has gone to the Lok Sabha.

SHRI S.B. CHAVAN: This very important
issue of price rise has been engaging the
attention of everyone...

THfe DEPUTY CHAIRMAN: He is also
from Finance.

SHRI.S.B. CHAVAN: Oh, | am sorry, | did
not know that. In fact, we have not been able to
quite understand as to why it is that price rise
does not get the priority it deserves in the items
of agenda which are being discussed almost for
the last four days. We have been waiting for this
discussion. Anyway, | would like to begin by
saying no one Ministry can possibly deal with
this subject because there are a large number of
administrative Ministries who take policy
decisions and the effect of the same is bound to
be reflected in price rise. The Railway Ministry
is there, the Petroleum Ministry is there, the
Finance Ministry is there. That is why there has
to be a joint effort and you have to reply on
behalf of everybody, especially the Civil
Supplies Ministry which is supposed to be the
nodal Ministry so far as price rise is concerned...

e fufre aonts fifrer 0w €

SHRI S.B. CHAVAN: In a way it is good. It
is good that the Finance Minister has taken the
responsibility because he will be having the
information from all the administrative
Ministries. We have to understand two basic
tilings so far as
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[Shri S.B. Chavan] price rise is concerned.
First of all, there is no point in running away
from the fact that for the last one year—
without casting any aspersions on anybody let
us take a very dispassionate view and try to
find out—the kind of damage which has been
done to the Indian economy is something
which very few of us even now realise. This
is the greatest damage that any Government
could have possibly done to the economy. An
independent organisation has gone into the
question of credit rating and unfortunately
India happens to be very much down the
ladder. And that is why you have to find out,
without blaming any Government, as an
Indian nation we have to find out, as to what
exactly has happened to our economy. Is it
the Government policy which is responsible?
Is it the production which is responsible? If
you say production, we have an
unprecedented production. And this is the
third consecutive year when we have a very
good agricultural production. The general
phenomenon that we find is normally after a
lean season there is always a fall in prices.
But this is the first year where we find that in
spite of the best agricultural season, this
phenomenon is not to be found. On the
contrary, the prices are on the increase;
instead of coming down they are increasing.
So we have to find out what exactly is the
mystery, (interruption) It is not a fact. You
may be having your own prejudices about
certain matters. | would not like to go into
that. But this is the first time that we find that
after a lean season instead of coming down,
the prices are increasing. There is, therefore,
some drastic change called for. Economists
have been persis tently telling the
Government that there has been a structural
imbalance in the economy. And, Madam, we
have to collect the same. My colleague, Mr.
Salve, was the Chairman of the Finance Com-
mission and they have given a Report and
also given a time-table within which we have
to implement the recommendations which
they have made. The Government has
accepted the.recommendations of the Finance
Commission. But
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in the very first year we find that the direction
has been reversed. Instead of trying to correct
the imbalance in the economy, we find, they
are trying to go the other way about. | am
sure—if | were _ to make a statement | will say
this—that this is going to be a year in which
we will have' the highest deficit. That is one
thing. Then, for the first time in the decade, we
will have more than twelve per cent inflation.
You have to take both these into account and
also the credit rating of our country. Added to
these is the oil crisis that we are going to face.
If there is going to be a confrontation or
conflict, God forbid, after the 15th of this
month, then, of course, the price of oil which is
being quoted in the international market can
vary between sixty dollars per barrel and a
hundred dollars per barrel and if it goes to a
hundred dollers per barrel, then we can very
well understand what is going to be the state of
the economy which this nation will have to
face. That is why | say that we will have to
take early action and prepare a plan of action
as to what we propose to do. Half of the war
has commenced in that area. If afterwards you
think of preparing a plan of action, then it will
be very much delayed and that is why it is
absolutely necessary for preparing the plan of
action and the nation is definitely within its
right to seek to know from the Government as
to what exactly the plan of action is which they
have prepared. If there is any situation of this
nature, God forbid, we must know how we are
going to face that situation. But, before that, |
would like to understand one thing from the
Government. There is, as | said in the
beginning, the unprecedented deficit. Un-
fortunately, the Finance Minister is not here
now. In fact, | wanted to correct the statement
that he made the other day. | am not able to
understand the deficit at different intervals
within the course of the year which has been
quoted. He quoted the figures and mentioned
what the position was in November, 1989 and
what the position was in November, 1990. | do
not understand this at all.
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These are the fluctuations within the course of
the year and, ultimately, at the end of the year
only you would exactly know whether you are
going to face a deficit or a surplus. At the end
of the year, we are able to get the break-down
of the expenditure and also of receipts and
then we can definitely say how much is going
to be the deficit. He made a statement that it
was Rs. 13,080 crores in November, 1989. |
am not interested in finding out from the
Government whether it is Rs. 13,080 crores or
Rs. 13,000 crores. You have to telL me at the
end of the year. | am saying this because there
are certain things for which you have not
made any provision and which, in fact, you
will have to pay. First of all, I would like to
know—though | tried my level best, | could
not get the exact figure—the total amount
which is payble to the co-operative banks and
the State Governments. To the nationalised
banks a hundred per cent is to be paid on
behalf of the Government of India—fifty per
cent is to be paid by the State Governments
and fifty per cent is to be paid by the
Government of India and a hundred per cent is
going to be advanced on bahalf of the Reserve
Bank of India. What is the total quantum?
That is what | am interested in finding out. He
has not-been able to reply to that; he could not
reply to that on that day. | can very well
understand his difficulty. He would not like to
give the figure. But, ultimately, at the end of
the year, this will get reflected in the Budget.
You cannot escape that responsibility. That is
why this becomes necessary.

There was a news item which, in fact, is
highly disturbing, but which we have not
been able to understand. And that is that
about some of the banks which were
categorized as 'reds' by the Reserve Bank you
now seem to have taken the decision that
these banks are going to continue. It
presupposes that the mismanagement that
they had indulged in you are prepared to
make good. What is the total amount? This
will add to the figure, unless the Reserve
Bank were to pay out of its own
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coffers. | don't think such a thing is there.
The Reserve Bank report is absolutely clear.
They said that they have to be merged with
other good banks. Last night | have heard
myself in the discussion on banking. | do not
want to say anything at this stage. But
certainly this is a figure which in fact is
important from the point of view of finding
out as to how much deficit is going to be.
Whether your deficit is going to increase or
not is a point on which certainly we would
like to have the information.

Madam, the third point, about which | have
in fact my own doubt is this. | suspect or |
have a feeling Of that nature—I do not have
anything to substantiate-that the National
Front Government headed by Mr. V. P. Singh
in collusion with the BJP diverted the atten-
tion of the common man from the real basic
economic issues to the emotional issues. The
whole concentration is on emotional issues
and the basic economic issue is the price rise.
Even about onions, | was surprised that in
Bombay which is very easily approachable
from the onion-growing areas—=Nasik is the
area, Poona area is nearby; but in spite of that
the price of onions in Bombay markets is
about Rs. 20-22 per kilo. If that be the
situation, there is something basically wrong,
how the whole thing started. You have taken
the responsibility just a month back. And |
cannot hold you responsible. It was your
predecessors who in fact levied taxes right
and left, without considering as to how it is
going to have a cascading effect. All indirect
taxes have been passed on to the cousumer.
Railway freight has been increased. The
entire responsibility will have to be taken by
that Government. They started the whole
thing. Now the prices have gone to such an
extent. Your responsibility will come when it
is the question of oil prices and how you
propose to deal with the problem. | do not
know whether | should mention it or not, but
Mr. Gurupadas-wamy knows very well that |
have been for the last six months requesting
him,
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when he was the Petroleum Minister: since
you are going to face the situation you have
to prepare yourself. There are alternative
sources of energy available. Plenty of solar
energy is available. We have been
experimenting with it for the last 25 years,
but nothing seems to have come out. On a
commercial basis we are not able to exploit
this real resource which is available to us. No
country is having that much of sunlight or
sunshine as we have in India. But
unfortunately for us, the solar energy is still a
matter more of decoration rather than of
everyday utility. Why can't we put all the
scientists? Let them talk together, try to find a
solution and utilize this energy for this
purpose. We have been quoting Brazil. They
have been using Methanol. They have been
using other bye-products of molasses. Is it not
time that we also think in those terms? What
is the gap? The gap is just one-third. Our total
production is 38 million tonnes. Our gap is
18-19 million tonnes.

That is the position—18 million tonnes. My
friend has said correctly that our productivity
is the lowest in the world, just 3-5 per cent of
the resources, while of others it is ranging
from 5 to 10 per cent. They have been
extracting oil. If there is a necessity of
importing some jnodern machinery, rather
than importing oil we should concentrate on
getting machinery and exploit oil which is
available with us. and find a permanent
solution to the problem. But, instead of doing
that, we are just tinkering with the problem
and not doing the real work. We have plenty
of oil, but unfortunately for us, we are not able
to extract that oil, and we are now facing the
oil crisis. That is the situation in which we are
now. So, this is an area where the research and
development comes and for the last six
months | have been requesting the Research
and Development Agency to please let me
know what work you have done over the last
25 years and what is the contribution that you
are going to make for an alternate source of
energy. | do not find anything of that nature.

Another disturbing news items which |
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read yesterday was about the financial
emergency which they have talked about. | do
not know how far it is true. It is for the
Government to tell us how far this news item
is correct that on the insistence of the
International Monetary Fund you are levying
the taxes which has to be up to Rs. 5,000
crores or Rs. 6,000 crores; that is how it has
been reported. Now they say that you will
have to increase your administered price of
coal, steel, and even the foodgrain items also
on the procurement price and the
consumption price. This is how it has been
reported that the IMF is now insisting that
this increases your subsidy. So, in order to cut
down the subsidy, you have to pass on this to
the consumers. If the IMF is going to decide
what political decisions the Government has
to take, then, of course, we have lost the
independence of taking the judgment
ourselves. And that is why the much more
disturbing feature is about the financial
emergency which | have read in the papers. |
do not know anything myself. That is why we
are interested to find out. If the Finance
Minister is going to reply, in fact, I will be
interested to find out from the Government as
to how far this news item is correct.

SHRI DIGVIJAY SINGH: As far as the
Government is concerned, IMF has nothing
to do with the decisions which we are taking.
And | am again assuring on behalf of the
Government that the IMF is not going to
dictate the terms on which we are taking the
loan.

SHRI S.B. CHAVAN: Very good. In fact,
I am very happy that the hon. Minister could
allay the fears, and he has convincingly put
before us that they are not going to be
dictated by the IMF. Might be that you do on
your own behalf, and the IMF is also
dictating on the same lines, and both the
things coincide. Such a thing should not
happen. That is the only thing | want to say.
But you have not replied on financial
emergency. On financial emergency, you will
have to say as to what exactly is the position.
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About the oil crisis, Madam, 1 have stated
what my position is. In fact, there are a number
of other areas which they will have to consider
on a long-term basis. | would not like to dilate on
that. | deal with one or two things, and | am done.
And about the Public Distribution System, Mr.
Chaturanan Misbra was pleased to state that
some more items need to be increased in the
Public Distribution System. In fact, we have been
paying food and fertilizer subsidy of which the
fertilizer subsidy does not reach the farmer. It is
the manufacturer who, in fact, is enjoying the
benefit for the last so many years. Whether you
would like to continue the same subsidy or not is
a matter for the Government to | take a decision.
And the Government may like to discuss with all
the State Governments concerned on food subsidy
and whether they would like to confine the Public
Distribution System to the vulnerable sections or
they would like to continue the same kind of public
distribution system that we have today. A large
number of people do not want to take a number of
items from the Public distribution system. (Time
bell) Just two minutes, Madam, and | am done.

This is one area which needs a drastic change
in the public distribution system and that is
why you have to consider all aspects of the
question and discuss with the State
Governments.

Another issue which Government has to
understand is, food has been subsidised with a
view to help tribals. According to my
information, tribals are not interested in wheat
or rice; they are interested in coarse grains.
We do not have stocks of coarse grains and we
can't provide coarse grains that the tribals
require, while subsidy on food in the name of
tribals is being distributed. To whom? Of
course, the Department should be in a
position to tell us as to where it goes. Most of
it goes into black market. So, the advantage of
the subsidy is not going to poorer sections.

tMt tiling, and | have done. That is aww
deficit finwejag about whwh we

are very particular. Government has been taking
some measures but in that you will find that
element of inflationary pressure Ik there.
While Government has to take care of the
selected items, it has to raise resources; there is
no escape from it. Unless the Government
raises resources, there is hardly any possibility
of reducing the deficit and going ahead with
your Plans. Eighth Five-Year Plan is still to be
finalised and with the price rise, if the resource
position remains the same as in case of Seventh
Plan, then you are going to require a
tremendous amount of money which is still not
available with the Government. And that is why
it becomes necessary that you have to have
additional resources so that you do not present
a very huge deficit to the nation. Reduce the
deficit financing to the extent it is possible.
While doing that, care has to be taken to see
that it does not add to the inflationary pressure
and it does not adversely affect the living
conditions of the poor and the middle-classes.
In fact, it is the poor and the middle-class which
have been hard hit. Nowadays, there is no-
thing that the people talk about, except this
issue. The cascading effect is of such a nature
that almost for everything, with no rhyme or
reason, prices have increased and there is
hardly any justification for rise in prices, except
perhaps the rise in transport cost. And that is
why, everybody can possibly turn rounet and
say that because of increase in cost, there, is
hardly anything that we can do in the matter.
The Government can possibly consider this
aspect of the question so

that inflationary pressure should not increase.
At the same time the objective of the
Government in raising the resources could also
be fulfilled and a middle way could be found
so that the objective of the Government could
be fully served.

These are the few observations 1 wanted to
make. | thank you for giving me time. Thank
you.

sl gem wmow  (FREm): Iweei

HEledl, 9 M Hed ° 29 & oM swed ¥
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SHRI ASHIS SEN (West Bengal): It is not
desirable. If somebody has been given a
chance to speak, why should you disturb?
{Interruption). This is the culture of the
Congrss party.

SHRI S.S. AHLUWALIA (Bihar): Which
culture do you belong to? (Interruptions). Are
you custodian of the Ipdian culture?

SHRI ASHIS SEN: I belong to the culture
where we do not disturb others. (Interruptions).

Why  should you  disturb  others?
(Interruptions).
THE VICE-CHAIRMAN (SHRI

BHASKAR ANNAJI MASODKAR): You
should not respond. You should address the
Chair. Please address the Chair.
Just listen. ...(Interruptions)...
go ahead.

sftwelt qum @ qeed, 7 A fawarw
B oM A A qEm wd g e
awEd €| §AN S R Al O W 5
W W A" H owen T R I9H N
s

Forht ¥ WA 99 W §E A
wifad | (=Eam) |

siiqdt oW @@ SeEEE o, e
HI F S SoH 9 2, 3 SEE 2 e £
WaE QA dE e @ e W E

T 1986-89 F 3l W I % | F@ T
R @ wER S @ W 9% we A0 & fF
A F der 1) fufemm @ w T @ =@
% 0 we A6 ¥ fF R w82 v WU
% ael T o1 | #= gE o 99 T ¢ el
ugl #4461 5 IR FT 9F @ @ ¢ 4 S Fae
A HER F T A (SHEEE) | d 3
M 78 a3 € A 39 wEH Al F g
o ¥ S @ # TER f w @ A R
W P O F wER H o G aen @ 4
IR o= o ah wER 9o @ ¥ A @
e & 5 3R 3 R ol ¥ @ A o
ol =D ey ¥ dfEms D = am
Towa § & 3 fedl o=t Ad-=Em ¥ w9

You please
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w4 T A S W A A Fn
& R 3w # oY =Ee | ue g o
Ta-wE @ ™, T R0 SN R T Aw
A A A R A () | S
O EE A T, 3| H A T A\
o ¥ @ TP W TR S @ 9 e
% 3 wed ® 5 o 9% 3Y =Een faaa #
fich ¢ ... (=wEam) |

Furht W WA: TIAVEA W A W
sa F a T W gFd ¢ (mEE|) |

st w30 & de W AW 3T SY

DR. NAGEN SAIKIA (Assam): It should
be expunged from the record of the House.

SHRIMATI KAMLA SINHA: It is hitting
below the belt. It should be expunged.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): There
is nothing unparliamentary.

SHRIMATI KAMLA SINHA: This is highly
objectionable. ...(Interruptions)...
W OWE H oA oW W

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKARY): It is not
unparliamentary. ...(Interruptions)... You please
continue (interruptions)... They have a right.
...(Interruptions)...

M 9 fFe o || FiE

sfrweft o = § = fime 4 &) aw
H TEA g7 A F A wEeE e o ¥ T
we | foeomy s @ ¥ 3 99 s W@
T F feod daeree § W @ ¥ 09 WA
SR T 6 A F ceditE g 7 W
o AW A H oA\ R e yfe o
U W O iR 3 W o wn ) s
dgemez ¥ W A a@, W@ &) 8 oA
FH F GEN W FAA UF Swe @ g
T 9 # TER B N 9% $Ae §9 &
F I FENd @ B o faoma # o fafw
i Een fieh R SR oY @ -
e Bl sk 10 W ¥ Wr uw T st
frmg W fie & & g sk IR B2 B
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FF 2 fom 6 Fod qute 3 @ A A @
fo¥ u& ar za1 = Gen ™ @ @Ew ama
T e W e #0d qe e & o
FEH 10 9 F A% @ 3w wew e fE
Fod guE R wE A G & o W P T
e s g R? W IR 3@ wHA SO
T g @ A AmOT 9E & dEmd E dE
# A B oA I gHE deW § a7 3w
Y 9! 3W a1 SEE 4 T g 5@
10 WA @% Y @ Wed § e @l @
TEHER FEd @ T HETE W HE O sk
11 987 & 9% 5@ 99 oW 4§ fee ™ @
39 A g7 - Ft gae F wWe A o
t R e Tl O W g R 3EE AR
AT F WER 3 | FAHH T F 9 fomma
7% # e 7 @ 3 ffda s7d smem & 0 d
T § . (zmEuE) |
THE VICE-CHAIRMAN (SHRI BHASKAR
ANNAJI MASODKAR): How much time will
you take? Your time
IS

sfrerelt gumn e & o fire off | o
d # s T8 gen @ F o fre et
@ =EuR T8 A Hi I RYA e
T R
over.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): You
must restrict. ...(Interruptions)... Mrs. Swaraj,
they have a right of interruption. You know it.

SHRIMATI SUSHMA SWARAJ: But not
like this.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): You
cannot take away their right. You say
whatever you like but finish it in five minutes.
Unless it is unparliamentary, | cannot obstruct
it.

sfveht o oW d Fa g W § e
TR AW W ARA @RI RS
§ T FEN Gwd 41 F S qw Fen e
W o a® wER @ favea # faeh €
FdemEe A ad W T T e T
e Tl # | 78 o 2w & dafed % T
@ @ § gore | af sdsmEen # aee-T6
0 & ford fonder ¥ ) wfed 3 = off 98 %
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A 7 7% Aty g T e =il | 9w
A UF F, 59 GG B 1 3w
FH # fod 3 92 A1 e F 90 g9 &
ae, a3 W 43 ¥, A fm ol oh A
vEd o Y A A W e o 3@ A
A% W T S SRR frm B e
qqre I39% 4-5 B oam IR Fw oa B

"Controlling and reducing prices of
essential items and cutting down
wasteful and ostentatious expenditure
would receive the topmost priority, and
we would devote the next few weeks in
devising ways and means to achieve the
goal of controlling and reducing the
prices."

uAeg, 9§ angd wmem ¥ B O S A
Tt FIPER M TF L I
e 0 3% ¥ A AR A A A2 3w L,
HATAF AR L mw =
FA T A, wRw @ fRfm s &
R ¥ 3 R 3 ok ik
w g ¥ FE o frad W 30 3B wR
fead X T & A P v S 9 A e fad
¥ o  faed SRR @ e ol 3R O
# g FF 1340 F0T T | AfgF | A
g W A w6 E)

st fefeorg iy Svooary meE, & fad
e T E AT IR AR
9 A e R # ) W A e I=
=g 6 T TR TR 4 A P wl R g
® @ a T W= ok

[ (wvEaw).., w0 ) T v AR e
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% Wq 9% @@ wX W § W AE-aw gwd A
.. (ToEue)
SHRI CHIMANBHAI

(Gujarat): The
unprecedented.

SHRI DIGVIJAY SINGH: No.

MEHTA
price-rise is
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sl g f& fam Wl o 3 @E e 9% am
#8 4| R A qg AW I AR D wEd A
oY 7 w4 W O TE fe | d g oan o
ATH FAA H IO XA A 1 A
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Taw T M AW e s & T @ fa 15
fFel @R & am w ¥ IR Fw O OIS
fFell @ & oW 516 94 ¥ @ wEd A
Zam o A A fd d # R A A e
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521 ®T8 W A owEl B X AW uw ek i
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A aw gard § P 15 B & o wF we
FEA F AW 7050 W A ¥ aw M
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S| 516 B 586.50 YA Iuw FrayE B

T R

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Please
conclude.

st qo wRTw: IgEwres o, S
demt wan ¥ fo frden @ R W oaw
w oW FAS 1340 FT FOY F gE amon &
fomné @ i w3 faad W ) IR
0 & am w9 v ¥ A N e fom
ff am Fu T g ¥ A 70 T wF wAEw
?ag k| 5 wE A fee an @ @ e
s, A7 ey o, F FE aph fEoaw
fiFft @ W w9 ¥ TR o & W
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THE  VICE-CHAIRMAN  (SHRI

BHASKAR ANNAJI MASODKAR): | have
given you 16 minutes. It is more than that.
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o AR W T €25 wfa oA
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st wify weh: ofeersit 8 W @
wH... (o) :

SHRI N.K.P. SALVE (Maharashtra): Mr.
Vice-Chairman, Sir, | must submit, however,
much as | may disagree with some of the
comments made by the gracious lady who
preceded me, | entirely agree with her
suggestions made in the end. In fact, it is
based on plenty of common sense and the
problems of housewife; | entirely endorsed
that. 1 really wish when the budget for the year
1990-91 was presented by the then Finance
Minister, Mr. Madhu Dandavate, she should
have repeated that to Mr. Madhu Dandavate
and we would not have been in this state today.
That holds good today as much as it would
have been more valid then. But, Sir, | submit
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that the fiscal scenario is so grim and the state
of the economy is in such a grievous state of
criticality. The minimum | would expect is, let
us riot use this occasion to make any political
capital out of the debate. Let us analyse the
situation and let me more objectively say that a
certain degree of political analysis is
unavoidable but let us be as objective as we
can be. Sir, | maintain the price rise which is
playing havoc in the nation today has a causal
nexus with the economic policies and the
management of the economy because the laws
of macro economics are causal by nature. There
is the cause and there is the effect. This is the
effect of certain causes. If the macro economic
imbalance today is really playing havoc with
all of us it is squarely and fairly the result of
our acts of commission and omission. | must
submit at this juncture itself that there is no
use denying that fact. What has happened?
What is the reality? Let us make an analysis.
The prices have been rising continuously. The
Deputy Finance Minister was not correct when
he said about the percentage of inflation. The
price rise up to 22nd December, 1990, which
is the latest available with me is 11.9 per cent
and it is rising continuously. But what worries
me, and this is what | would want all the
Members to appreciate and understand, is that
11.9 per cent is bad enough. But the problem
she was complaining about was that when she
goes to buy vanaspati and essential goods for
the household, the primary articles have risen
very much higher than 11.9 per cent/ Now, |
am referring to the analysis by FICCI. It is not
a political document. It says that the price
index of the primary articles group went up by
12.4 per cent during the first three months of
the current year. This was the period when the
National Front Government was there, as
against an increase of 6.3 per cent during the
same period in the preceding year, that is the
Rajiv Gandhi period. Regarding the primary
articles about which the gracious lady was
complaining, it says. . . Madam, will you listen
to this? "As far as the
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primary articles were concerned, the prices of
foodgrains went up by 12.7 per cent during the
current financial year up till November, 1990
as against an increase of 2 per cent during the
same period last year." This is the distinction.
This is the analysis by FICCI. Further it says
"It may be pointed out that the prices of
foodgrains went up despite the bumper crop
and subsequent improvement in the food stock
situation.

What is the real cause? Let us come to the
real cause. Immediately, | want to submit to
you what happened.

The National Front Government had the
benefit of the recommendation of the Economic
Advisory Council which was headed by Mr.
Sukhmoy Chakravarthy. What has he said?
The report noted that the rate of inflation as
on December 2, 1989, was 7.2 per cent and
this was quite high as compared to the four
per cent in the corresponding period in 1988.
Therefore, the report called for firm measures
to check the inflationary pressure. But exactly
one year after, as on December 8, 1990, the
inflation rate reached a record level of 10.9
per cent. This is the situation. Why has this
come about? Let us analyse it very objectively.
Despite this report, what happens in the
Budget proposals of the Finance Minister,
that is Mr. Madhu Dandavate? Sir, | submit in
all humility, without having too much
political predilections about it, that Mr.
Madhu Dandavate, as the Finance Minister—a
very fine person that he is, a very honest
person that he is—had been the greatest
disaster and the rule of the V.P. Singh
Government had been simply a catastrophe so
far as the economic situation is concerned.
And here is what | am going to make | wish
Mr. Gurupadaswamy was here. The Budget
proposals of the Finance Minister Mr. Madhu
Dandavate and the subsequent dicisions of the
Government triggered off the price-rise. The
net impact of his taxation and other Budget
proposals was very highly inflationary. Then
there was the decision of increasing
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the prices of petroleum and petroleum
products to the extent of Rs. 2200 crores; Rs.
800 crores by taxation and Rs. 1400 crores by
price mechanism; increase in excise duty by
Rs. 390 crores; and increase in customs duty
by Rs. 835 crores. There is a simple question
I would like to ask my friends on the ouier
side and my friends on the left. When the
petroleum prices were what they were at the
time the V.P. Singh Government came into
power—they were 13 to 14 or 15 dollars—
what was the warrant for the taxation? Let
them keep their hand on their heart and say
that there was one single good reason why
they should have raised the price of petrol
and taxed the consumer to the extent of Rs.
2200 crores. It is one sensitive item which
invariably has a very cascading effect. You
raise one per cent in petrol price, the ultimate
prices will go up by 10 per cent. They have
done this. They are responsible for ruining
the economy of this country. They are the
people squarely responsible for this price-rise
today. It is not a political analysis. It is the
analysis of the experts. Madam, you wanted
to know.....(Interruption).

SHRI  DINESHBHAI  TRIVEDI
(Guijarat): Sir, | have these two observations
to make. | just want to submit that while it is
correct that the prices of food items also went
up, we cannot ignore one fact that the
procurement price which the farmers got was
a record high for the farmers of this country
and there are a majority of people...
(Interruption).

SHRI N.K.P. SALVE: | am grateful to
you. | am coming to that.

SHRI DINESHBHAI TRIVEDI: | am
coming to the next point on the petroleum
price.

SHRI N.K.P. SALVE: You can deal with
it later. (Interruption).

SHRI DINESHBHAI TRIVEDI: .. The
Finance Minister has also gone on record
saying that we must decrease the deficit in
our budgets. There has to be
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some way by which we decrease this deficit.
These were the two issues.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Mr.
Salve is not yielding.

SHRI N.K.P. SALVE: If he is dealing
with merits, he can do so later. | thought that
I had said something that was incorrect.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): |
thought that you yielded.

SHRI N.K.P. SALVE: | thought | made
some mistake and | liked to be corrected. He
can deal with merits later.

I am coming to how abject surrender to
populism has been the philosophy of the
earlier Government, how they have, for
political predilections, party affiliations,
ruined the economy. When there is no money
available, how are you going to write off so
many debts to the farmer? Where is the
money to come from? It is for that that she is
paying higher prices. It is the sin of your
support. Madam, it is the sin of the support of
your party for which the whole nation is
paying, paying through its nose.

There was someting said about what Rajiv
Gandhi had done. This is again an analysis. |
am reading an assessment by international
agencies. Whatever may have happened in 40
years' time, we were not such beggars; we
have never come under a situation as we have
done now, thanks to Mr. Madhu Dandavate
and thanks to Mr. V.P. Singh. And here is the
assessment by an international agency. What
does it say? This is the latest assessment
made by the international agency. This is on
5th August.

"That the Indian economy is on a down-
hill course and the present credit rating is no
more valid." Sir, among the developing
countries, whenever | went abroad and talked
to the representatives of the developed
countries, the economists the leaders, my
head was always
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[Shri N.K.P." Salve] high because India's
credit rating abroad was as good as the best of
the developed countries. It was better than
U.S.A. What has happened? In six months'
time, you brought down the credit rating to this
position. What happens? The Oil and Natural
Gas Commission, the creditworthy public
sector, has failed till now to get its 150 million
loan syndicated by the Japanese bank," who till
the other day were wooing the Indian parties
for such loans and you are blaming the Rajiv
Gandhi Government. This is how we are going
down the drain. What it says further?
(Interruption)

SHRI T.A. MOHAMMED SAQHY: This
is the legacy of the Congress Government.

SHRI N.K.P. SALVE: Sir, if nonsense has to
be talked, anything can be talked. All that |
am saying is that the credit rating has gone
down. They have gone down at a time, they
said, in two month's time. Till the other day,
they say, they were wooing our people to
come and have as much as we wanted. Sir, did
we have this difficulty of foreign exchange?
Why has the BOP arisen today? Why are we
so much at the mercy of IMF? | am very
happy that my young friend, firmly said that
whatever else it may be, we will not allow the
IMF to dictate to us on our economic policies
and philosophy. Did we have this difficulty of
foreign exchange ever? There are areas in
which the Rajiv Gandhi Government did
default. It is guilty of some of the lapses for
the economy but we are discussing price rise.
This price rise which has come about today is
entirely the outcome of the extremely
hopeless, the utterly thoughtless misrule of the
V.P. Singh Government. That is what | am
wanting to establish and here is the proof.
(Interruptions). Ratings have gone down in a
few months. (Interruption) You kindly don't
give your authority. Bring the authority of
agencies who deal with the rating.

Sir, what is the second thing? The
Government is also desperately tring for
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commercial loans fearing that the situation
might further deteriorate in the coming
months. The ICICI went to the market last
week to borrow U.S. Dollars 150 million on
two year notes managed by the Grindlaysand
the Bank of Tokyo. The question has arisen
whether ICICI is raising the loans f:T itself or it
is the Government of India which is borrowing
in the international market. Sir, it is far too
well known now that Mr. Gujral, a friend of
mine, in the Ministry of External Affairs,
visited United Arab Emirates, a small country
and requested the Governments of those
countries to deposit 200 millions. | would
want an answer from the Finance Minister
because this would be on the record. Is it or is
it not true that they refused and they declined
and they said, this Government is much too
unstable, this Government is much too
unreliable, this Government cannot be trusted
with the economic stability of the country: we
do not want fb deposit 200 million. This is
the charge 1 am making on the floor of the
House and you are blaming the Rajiv Gandhi
Government. Today the loan is 1,50,000
crores of rupees, mounting burden and what
is worse is the burden of the interest.

Surely, in four years' time the growth of
loan the borrowings, especially external
borrowing was a little too heavy. | entirely
agree and for that, the Rajiv Gandhi
Government has to take its blame. But
nothing is lost. Even today, nothing is lost.

Follow those six or seven suggestions which
he has said and | hope, if honestly they are
adhered to, and that is what | want to bring
about, Sir, that is what | want to submit, there
is no cause for panic. Please don't show any
panic reaction whatsoever. You have a
magnificent infrastructure, one of the largest
infrastructures for your industries. Your crop is
180 million tonnes — tribute to our farmers,
tribute to our scientists, who have brought
this about. You have all the resources
available to you. You
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will have the entire country supporting you to
get out of this crisis. All that you need to do is
to build up confidence. Please don't go the
way Mr. Madhu Dandavate went. Sir, what
did he do? Was it not implicit in the statement
which was made by Mr. Sinha the other da)
that the Budget figures which Mr Dandavate
had given were very highly tailored and
doctored? He showed Rs. 100 crores for
payment of DA instalment and | believe, that
DA instalment had already been paid by that
time.

He showed a thousand crores for a write-
off which | believe is within the vicinity of
seven thousand crores. How long will it go
on? Sir, all that | want to submit is this. Please
for God's sake, please for God's sake, realise
one thing, that you have to tighten up your belt
uncompromisingly and for that, if it is
necessary, invoke financial emergency. You
can levy tax if you want, direct or indirect, but
along with that—l am not in favour of
emergencies—invoke financial emergency
only for one reason...

SHRI SUKOMAL SEN (West Bengal):
Sir, he is pleading for emergency.
SHRI  N.K.P.  SALVE:
emergency, under article 360.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Article
360.

SHRI N.K.P. SALVE: Have you known
article 360, Mr. Sen?

SHRI SUKOMAL SEN: | have some
knowledge.

SHRI N.K.P. SALVE: | plead under clause
3 of article 360. (Interruption).

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): That is
individual opinion

SHRI N.K.P. SALVE: It is a matter of
opinion. ...(Interruption)... As a Congress
Member and as a Deputy Leader with all the
responsibility | am making this suggestion that
financial emergency may be invoked.
Suppose, a
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time comes when your deficit is to exceed Rs.
20,000 crores; what is the alternative?
Financial emergency is not the other
emergency; financial emergency for a limited
purpose. Supposing today your deficit is to
exceed Rs. 20,000 crores and you want to cut
on an expenditure which you cannot do
legally, what is the way out? If you want to
reduce it, increase the taxes of taxpayers. You
increase the indirect taxes, if you want. We
will all bear the burden but along with that,
you have to create confidence in the minds of
people that Government really means
business. It is very necessary. You will have
to cut on your expenditure very drastically.
And that cannot be done, Sukomal, unless you
come under article 360; only for that limited
purpose.

SHRI SUKOMAL SEN: For that you want
to cut the salaries of the employees?

SHRI N.K.P. SALVE: Yes, | want the
salaries of the employees, Government
employees, to be slashed, if necessary, because
all of us have to be taxed, all of us have to be
mulcted with a higher degree of indirect
taxes. Government servants also must show
some sacrifice. The Government has itself
announced austerity measures. It has
announced economy measures of Rs. 1,811
crores. That was highly desirable. Sir, I only
come to two more points and | have done.
What is extremely important is the bungling on
the oil front ... (Interruptions) ...

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAKk): What
is there? It is his personal view.

MISS SAROJ KHAPARDE: You should
not interrupt him every now and then,

SHRI SUKOMAL SEN: Is it his party view
or his view?

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): No,
no; he has not said his party view.

SHRI JAGDISH PRASAD
MATHUR; He has said it, Sir. | am
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aware he said as Deputy Leader of the party.

SHRI N.K.P. SALVE: Sir, there is no
official party view taken. With all responsibility
I am saying if a situation comes, what do they
have in their hands? If the deficit exceeds Rs.
20,000 crores, what should they do? Let
someone answer this. If it exceeds Rs. 20,000
crores, the entire inflation will rise up to 22
per cent or 25 per cent. What will you do
then? Please understand the implications of the
financial emergency; financial emergency
does not impinge on your own fundamental
rights. It will not send you to jail. It will not
be an abrogation of your basic fundamental
rights, your liberty. If you know that, you
should have no objection to article 360. Tell
me one good reason why article 360 should
not be taken recourse to.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Mr.
Salve, it is no use debating it.

SHRI JAGDISH PRASAD
MATHUR: The poor will have to suffer then.

SHRI N.K.P. SALVE: Sir, he does not
understand the elements of Macro Economics,
and | am afraid, he does not know anything
of the Constitution.

SHRI JAGDISH PRASAD
MATHUR: He is supporting financial
emergency. It is an indication that another
emergency is coming. | am very thankful to
you, Mr. Salve.

SHRI N.K.P. SALVE: Sir, | want to make
it very clear. | have referred...

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
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The hon. Member knows the subject and
he is giving his own opinion.

SHRI N.K.P. SALVE: Article 360 is a
financial emergency and for a limited purpose.
I am reading clause 3, Mathur Sahib, and you
kindly understand it...

SHRI JAGDISH PRASAD
MATHUR: | don't object to it. What you
are talking is absolutely correct ...
(Interruptions)...

SHRI N.K.P. SALVE: Sir, it is in the
interest of the poor, it is in the interest of the
common man.

If the deficit is Rs. 20,000 crores, what is
needed is a drastic cut in the Government
expenditure. If they can bring about a drastic
cut in the Government expenditure on their
own, it is good enough; otherwise,...

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Mr.
Salve, you were saying your concluding
words.

SHRI N.K.P. SALVE: | am concluding. |
am not happy entirely about the situation. But
worse is yet to come. If it. is Rs. 20,000
crores or Rs. 25,000 crores, then it is the poor
man who will be hit. In that case, to be able
to curtail Government expenditure, perhaps
the power under 360 is the only power. It is
the last resort and it has nothing to do with the
political liberty, the individual freedom and all
that of the citizens.

Then about the bungling on the crude front
for which Rajiv Gandhi Government was
responsible; much more so, V.P. Singh
Government was responsible. What has
happened is  this.  The  Petroleum
Encyclopaedia, a USibased publication which
is considered an authority on petroleum
industry, puts India's annual oil production,
both ONGC and Oil India, at 3.3% of the
balance of the recoverable reserves as against
10.8% of USA, 7.6% of USSR, 6.9% of
Ecuador, 7.2% of Columbia, 9.5% of Canada,
7.7% of Brazil and 7.3% of Argentina.
If
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in the meanwhile we augment this 3.3% to
5% all our problems will be solved. | am told
that the Finance Minister did not make
available — of course, | would hardly blame
Mr. Sinha or Mr. Digvijay about it—the
necessary resources to the ONGC and Indian
Oil Corporation to be able to equip their
machinery in augmenting oil. Is there any
reason why they did not do it? Let us do it
immediately. They say necessity is the mother
of invention. We are in such difficulties. Let
us be self-reliant, as much as we can. Alter-
native sources of energy we have ignored.
Dieselisation we have done on the railways.
Where is the justification? Either it could
have been electrification or steam
locomotives would have been good enough
for us. Thirty to forty per cent of diesel is
going to the railways. These are the areas in
which they need to look into for alternative
sources of energy of which there are a large
many. There has to be economy. If necessary,
tighten your belts in expenditure and the
nation will be with you. The only thing that is
needed is that your bona fides must be
acceptable. You must show perceptible and
demonstrable  decrease in  your own
expenditure and in that case we will have no
grudge about anything. And | think my task is
made much easier by the lady giving him a
very good advice; | hope they will take it
seriously. Let us not use this occasion to trade
charges against one another. Let us be
objective and keep our views in the matter so
that we are at least able to present to the
nation that this Chamber has discharged its
responsibility to the nation in an area which is
extremely sensitive, in an area which is
creating the deepest concern and disconcert in
the country. Thank you.

SHRI ASHIS SEN (West Bengal): Mr.
Vice-Chairman, the price situation as it is
today, as far as the necessities of life of the
common man are concerned, can perhaps be
termed in one word, that it is a fraud on the
common people and an abetment of that fraud
is committed by the total inaction of the
Government and Government policies to the
price rise that
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is going on. The wholesale price index has
gone up. | am not going into the details of
everything. | take only some of the basic
articles which the common man uses. And
what does it indicate? The wholesale index
has gone up frern 171 to 185 within the
period between March and October. In one
year's time the consumer price index
increased from 150 to 195 with 1982 as the
base year, an increase of 35% in just one
year's time. Mr. Salve was suggesting that if
the dearness allowance of the Government
employees is checked, if the increase in the
wages of the wage-earners is checked, that
could be a remedy for all the problems that
we are facing, a thirty five percent increase in
a few months! He wants to cut down the
wages of lakhs of wage-earners.

If they are to suffer in any way, will the
Government policy change and will that bring
about a radical change in the price situation in
the country? | totally differ. He is only
projecting the cause of the manufacturers,
businessmen and the industrialists and, in the
name of that, he is trying to protect them and
only in order to protect them he is asking for
taxing the Government employees and other
employees, indirectly inciting the private
sector to do likewise.

Shrimati Sushma Swaraj has spoken about
the prices in the Super Bazar. But what we
find is that outside it is more. The price of
moong dal has increased by thirty per cent,
from eleven rupees to fourteen or fifteen
rupees. Mustard oil price has increased by 55
per cent, groundnut oil by 35 per cent. The
price of potato has gone up from three rupees
to five rupees and that of onion from five to
nine rupees. | am not in a position to
understand how Mr. Digvijay Singh has said
that the prices have been checked. This is the
position within one month of assumption of
office by the Chandra Shekhar government.
So, how can he say that the prices have been
checked? Then, the prices of cereals, pulses,
vegetables, milk, fish, egg, etc., which
constitute almost fifty per cent of the daily
neces-
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[Shri Ashis Sen] sities of life, have gone up
and there has been a twelve per cent increase
in the past one year and all this despite a
bumper crop. The government publications
and the Government announcements also say
that this is the second successive year in which
we have got a bumper crop. But there is no
impact of this bumper production on the
market. Why is it so?

Incidentally, the price of sugar has
somewhat stabilized. But the sugarcane
growers are not paid adequately. On the one
hand, there is the general price rise and, on
the other, the growers are affected adversely.
Every year, during the winter months, the
prices come down. But this has hot happened
this year and there must be some explanation
as to why this is so. There must be something
basically wrong somewhere and it must be
found out and it must be unearthed. When the
new Government took over, the Prime
Minister at that time said that the economic
crisis would be overcome. But we do not find
any positive steps having been taken so far in
this regard. Can there be an improvement by
levying additional doses of Customs and Excise
duties? There is a strong speculative thing
going on in the country and the traders are
speculating and they are waiting for an
increase in the prices in the manner they want
without any check from the Government side.
Actually, the merchants of poverty are going
ahead with their schemes for looting the
people. Last year, the railway fares and freight
rates were increased although there was no
Gulf crisis at that time. We from our party, the
Left Front, cautioned the then Government
about the ensuing consequential effects on the
commodity prices of the increases in the fares
and freight rates. We had warned them that it
would have a cascading effect on the general
prices. We opposed the move of the National
Government and told them that steps must be
taken to mop up resources otherwise. It is not
by raising the administered prices that we are
going to
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solve the problem. If that is so and if the prices
have been stabilized as has been claimed by Mr.
Digvijay Singh, then were is the necessity to
increase the price of coal? Only the day
before yesterday it was announced that it
would be increased by 15 per cent. Where is
the need? Will it help in the reduction of prices
or will it help in boosting the prices at the cost
of the common man's interest? This is the
point which is to be answered. Is there no
alternative? There must be. Why not enlarge the
tax net, particularly of direct taxes? Why
should there not be an increase in the tax
liability of the people in the corporate sector
instead of there being an increase in the
administered prices? This can very easily be
done without affecting the common man. Now,
here | find what was the income-tax position.
As it goes on, it was done by the Rajiv
Government and it was followed up by the
National Front Government. And | will request
that in the Budget it may be changed. But for
income-tax purposes, if any assessee, par-
ticularly the corporate people and the high
income group people, declares that this is my
profit, this is my income, assessment is done
on that, without making any inquiry or without
any scrutiny. The effect of it is that whatever
revenue could be collected from income-tax
payers, that revenue is not being collected and
is ignored. Naturally these people escape from
the tax net.

Here there is another question. If revenue is
to be collected, if there are to be more
resources to be available in Government
coffers, then there are other ways. All banks
are nationalised. There are bad, doubtful and
suitfiled advances to the tune of Rs. 20,000 to
25,000 crores. Big borrowers are there, indus-
trialists and big businessmen. They, by
manipulation, borrow from these nationalised
banks and later on they do not pay at all. The
debts become...(Time bell rings

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Four
minutes.
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SHRI ASHIS SEN: My party was to get
18 minutes. That is what | understand.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): | have
to regulate the time.

SHRI ASHIS SEN: Regulate the time but
do not curtail my time.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): We
cannot regulate the prices according to you
but we regulate timings.

We are going on with this subject up to 3.30.
There are several speakers. Either | have to
cut down the number of speakers or the time. |
want that everybody should get an opportunity.
I will have to cut down the time.

SHRI ASHIS SEN: But do not check me
at the beginning. Otherwise it is better that |
sit down.

As a matter of fact, the crisis we are | acing
today developed mainly due to the wrong
policies pursued by the Rajiv Government,
wrong economic policies by . the- Rajiv
Government, laissez-faire, and then unrestricted
loan taking, foreign and domestic. And today
the debt servicing itself is about 27 to 30 per
cent, and foreign debts cross Rs. 1 lakh crores.
The National Front Government also spoke
that they were not going in for any IMF loan.
But ultimately in the latter part they went on.
And this time we also find hat already
lobbying is done—some three thousand
crores of rupees. It has already come in the
papers that the new Government, Chandra
Shekhar Government is going in for that on the
plea that there is Gulf crisis. But earlier there
was no Gulf crisis. The present Government
is ,tlso talking like that. Some people said it is
going to be Rs. 8000 crores, and Rs. 300
crores is the beginning of that.

But what is the conditionally? My party,

the Left Front, and many economists also said
that the conditionality is very, very
damaging—given by the IMF.
What are the conditionalities? We must know.
The people must know the conditionalities.
Please speak out about that. The Government
has taken from the RBI
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Rs. 17,000 crores this year as compared to
Rs. 12,000 last year. Now, this increase is
going on in addition to another lakh crores
from domestic borrowings. Tightening of
excess liquidity by raising the liquidity ratio of
banks by itself is no panacea, because you are
not in a position to control the black market,
the black money, and the huge amount that is
roving about. By that you will not be able to
solve this problem. That is why | think that
there should be a check, rather resistance, to
administered prices hike. | appeal to the
Government: do not go on increasing the
administered prices. By that you are
encouraging the private sector traders also to
increase their prices. As | mentioned earlier,
there is a move to an increase in coal prices
by about 15 per cent.

And, naturally, it will have an effect
elsewhere also. This means what? It means the
utmost necessity for containing the growth of
liquidity and providing for Jarger supply of
wage goods. But the Janata Dal (Samajwadi)
Government, announced on 17th December,
1990, pre-Budget customs and excise duties to
the extent of Rs. 1340 crores. What is going, to
be the incidence on the market? That has got to
be seen. It is said that annually Rs. 40,000 to Rs.
80,000 crores of black money is there. So long
as there is no check, and the total economic
policy for that matter to control that, the
process of ruining the economy will be much
faster. As | said, the merchants of people's
poverty will be gaining ground. Will the
Government help them or check them? And |
need not go into the balance of payment
position.

Sir, 1 do not agree with what Mr. Salve spoke
about the financial emergency. | maintain and |
repeat that the type of financial emergency that
he is advocating is nothing but in the interest of
the big owners of property, industrial and
landed, and financial emergency is primarily,
intended to hit the poor man and the wage
earners and the salary earners. That cannot be
and must not be. | say, the Government should
not respond to the proposal coming from their
supporting party even though that is a larger
one.
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): He did
not say the Party. Let us not put something....

SHRI ASHIS SEN: He is the Deputy
Leader of the Party.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): He is
not the Party.

SHRI ASHIS SEN: He is the Deputy
Leader of the Party. He represents the Party.
As | am saying it is the Party which is
supporting the Government. | am requesting
the Government not to accept the suggestion
of their supporting Party.

Is there no solution, no alternative, no
option available other than emergency? |
think, we have. Mrs. Sushnu has pointed out.
I support some of them fully. Halt import
liberalisation to the minimum, only those
essential to maintain the industrial growth,
and nothing beyond that. Multinationals'
servicing by our economy has got to be
severely and drastically curtailed. Strengthen
the public distribution system. Repeatedly,
every year, whether on the Budget or any
price rise, on every issue, we have been
talking in Parliament and in various
Assemblies about the public distribution
system that it has got to be strengthened.
Unless this is done, we are not in a position to
stabilise the market so far as the prices are
concerned. 14 essential commodities supply
at subsided rates throughout the country have
got to be ensured. And it is not going to cost
us more. If some four or five years back it
would have cost Rs. 300 crores, today it is not
going to exceed Rs. 700 crores. If a subsidy
of Rs. 700 crores throughout the country to
the public distribution system helps reduction
in the market price, why should we not go in
for that instead of helping the people who just
try to escape the taxnet? That is why | say that
it may not cost more than that. Confiscate the
assets of big defaulting borrowers from the
banks and other financial institutions. This
will
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provide some Rs. 20,000 to Rs. 25,000 crores
to the exchequer which can be utilised for the
purpose of implementing their economic
policies. There must be some legislation for
doing this. But, incidentally, what is the
Government thinking about that? The other
day, | got a note that in the Government
employ, they were to get some conveyance
allowance of Rs. 30. That was given by the
Administrative Tribunal. The Government
went to the Tribunal. The Tribunal has upheld
it. Now, the Government is going to curtail
that Rs. 30 to be paid by way of conveyance
to the Central Government employees. By
that you are talking of saving Rs. 100 crores.
I don't think it is so. It should not be
curtailed.

There are talks of austerity. There must be
some reflection in the real life for that, not
talking and speaking alone. There must be
austerity in expenditure and not curtailment
of dearness allowance. Austerity in wasteful
expenditure by the Government and the
Public Sector units must be there. The
Economic Advisory Committee suggested to
the Government to contain the growth of non-
developmental expenditure. | stand by that. It
should be.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Mr.
Sen, please conclude.

SHRI ASHIS SEN: | have come to a close.
What | am trying to repeat is that I am onlv
addealing to the Government.

I am urging that to check the price rise, the
first essential requirement is to strengthen the
public distribution system. All the essential
articles must be included under this system.
Then, people who escape the tax net, must be
brought into it and the system .should be
strengthened so that they do not go scot free.
Then, big borrowers from the public financial
institutions have got to be hauled up;
otherwise they would feel that they can hold
the country to ransom without being caught. |
only appeal to the Minister and the
Government to ponder over it. | may have any
differences
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with the Government but on the larger issue
of economic policy, on the question of price
rise, any single step taken by them to check
will have our full support. | hope, all these
suggestions  whether coming from the
opposition or from the other side, will not be
brushed aside simply because these
suggestions come from us and not from the
Government itself. Thank you.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAIJI MASODKAR): Prof.
Thakur. Please be brief, though the issue is
important.

PROF. CHANDRESH P. THAKUR
:Bihar): I realise the constraint of time; i the
same time, the issue is very nportant.

Mr.  Vice-Chairman, in the morning
e hen | was leaving my house, | picked
up a copy of the latest issue of Business
India and | found a familiar and a
riendly face of our Finance Minister. He
has been a friend and we have worked
aether. But | must say that the picture
s as giving a somewhat worried look. |
realise the causes behind the worry. But
I you look at the interview he has given,
I .would like to draw the attention of the
House to three things. In one of the
answers to several questions, he said,
obvious steps on price front are beyond
us That sounds like a feeling of
ex iteration from the Finance Minister.
Se adly, he said, the problem is a short-
tei one and it is not beyond the
cap ihility of any Finance Minister worth
his ait to solve it. Well, this is,partly
coi dieting the earlier stand but largely
mis the fact that his immediate
pre- cssor proved beyond any shadow of
doubt that it is beyond the capability of seme
Finance Minister to manage the econmy and
particularly the price front. The nl point he
said was that it is a difficll situation, and |
will give some examples Foodgrains
procurement prices

are going up. This means, to cover the
cost, must increase the price. But
increa in the issue price leads to inflati So
what do we do? Now the
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answer should come from the Minister and
not from the House. Of course, we can help.

I quoted the Finance Minster particularly to
draw the attention of the Government and the
House to one basic point that it is somewhat
easier to come in Government but
increasingly it is becoming very difficult to
stay put in that position in view of the
deteriorating economic situation and the
restive taxpayers or the voters and the
Members of Parliament. So, keeping that in
view, | would like to see a smiling face next
time when it comes in the Business India after
he has delivered some goods in terms of better
management of the economy than what his
predecessors have been able to do. The fact is,
on the price situation we have a grim and
disturbing reality; grim for the common man
but disturbing for management of macro
economy and the fate of development pace in
this country. It is elementary economics that
demand-supply imbalance leads to price rise;
but the imbalance is the final outcome of
mismanagement either as a result of
incompetence or as a result of total lack of
political  will. |  think the current
mismanagement is the result of both, not one
or the other. The supply situation is good; but
yet the supply end and demand point have not
been able to come in contact due to
bottlenecks—hbottlenecks due to internal
disturbances which were the result of
calculated political expedient decisions of the
Government of a partisan kind.

Mr. Vice-Chairman, the long-term causes
are familiar, whether it is budgetary deficit,
balance of payment crisis, defence costs,
subsidy burden, or reckless give-away to
different sections of society for political
calculations.

But the recent causes are more worrisome
in view of the fact that it shows a total lack of
seriousness with regard to management of the
economy, in general, and the corrections of the
price situation, in particular.
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In the field of management, there is a
growing discipline called 'disaster management'.
But the disaster of economic management is a
singular contribution of the hon. Finance
Minister's  predecessor. Prof. Madhu
Dandavate, historically, has been a teacher of
physics. But during his tenure as Finance
Minister for eleven months, he had shown a
total monopoly of professional expertise in the
discipline of disaster in macro-economic
management. What did he promise?
Reduction of Budget deficit. Result: miserable
failure. Expenditure curb: total demonstration
of incapacity or lack of will or both. Reduction
in borrowings: | leave it to the House to
disover, to find out, what will be the final
state of borrowing, domestic and international,
when the books of accounts are tallied for the
eleven month period.

Three successive bumper harvests should
have helped us in cushioning the economy
against inflationary pressures. Foodgrain prices
constitute the flashpoint in the inflationary rise
of everything. Production has been substantially
impressive. Procurement has considerably im-
proved. But distribution has miserably failed
and this has led to the crisis which we are
facing today.

The primary responsibility for this must rest
squarely on the shoulders of the political
heads of the previous Government. Prices of
cereals, pulses, tea, sugar, oilseeds, edible oils,
cement, etc., have been under severe pressure.
Within the commodity group, the prices of
primary articles have been under more severe
pressure—12.1 per cent compared to 4.1 per
cent in the previous year. Vegetables"—60.1
per cent compared to 42.4 per cent earlier.
Similarly, in the case of fruits. One can go on
with it. One en pick up any item. But | do not
want to
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take the time of the House with these details.
The point is, by and large, the wholesale price
index registered an increase of 10.9 per cent
in December, 1990. Since then, it has risen
substantially. The consumer price index stood
at 10.9 per cent in October, 1990, the latest
month for which the figures are available. This
means, the proverbial double-digit figure
borderline has been crossed and | think we are
going to see worse things.

The 1990-91 Budget made a contribution
through new imposts. If you look at the
imposts, you find that the new taxes amounted
to Rs. 1790 crores. The Railway Budget
accounted for Rs. 847 crores, Customs and
Excise levies—Rs. 1340 crores. Over and
above these imposts, we had the Gulf surcharge
at 25 per cent and the increase in the
procurement prices of several commodities at
an average of 4.5 per cent. Cumulatively, it led
to a further deterioration in the balance of
payments situation and we have a complex
crisis that this new Government has
inherited.

Mr. Salve, the Deputy Leader of my Party,
in his capacity as the Chairman of the Finance
Commission had a lot of good things to say.
The previous Government gave a sort of
general lip-service and complimented the
Finance Commission for all the good things
which it said, but when it came to learning and
translating some of these recommendations into
actual practice, failed.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Please
conclude.

PROF. CHANDRESH P. THAKUR: |
have just begun.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Your
time is over.

PROF. CHANDRESH P. THAKUR: |
have the privilege of the Finance Minister
sitting here and listening...

THE VICE-CHAIRMAN
BHASKAR ANNAJI MASODKAR: As
you are keen to regulate the prices, | am keen
to regulate the time.

CSHRI
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PROF. CHANDRESH P. THAKUR: At
the moment, you are Regulating. | am not. |
respect your consideration.

Sir, Mr. Chavan, the then Finance
Minister, in his Budget, tried to make some
course corrections in the revenue budget. |
wish this Government follows this trend and
starts doing more work. My specific request
to the hon. Finance Minister would be this.
Let the Government gather courage and fight
the petty politicking of the new generation
political groupings, whatever their formal
identity. Let them take strong measures to
restore the climate of smooth production and
distribution system in the country. Let them
revive the economic activity which will
generate additional revenue and make
resources available for development.

Price rise is unjust for the common man,
for the fixed income group category, for the
poor people, for the unemployed. It distorts,
in addition, the developmental process. For
that, this Government, just as the previous
Government, should not only promise curb in
expenditure but also take specific steps in the
following areas. Firstly, defence budget need
not be any longer treated as a holy cow.
There is scope of application of better
management. If you cannot reduce costs, at
least stabilise them in real terms wherever
possible. Part of it will come through
strategic management of foreign relations so
that borders are relatively less disturbed.

Secondly, there is need for urgent review
of the subsidies. Phase out several of them,
which should not be there any more, freeze
others and reorganise the target for certain
subsidies so far as specific items are
concerned.

Stabilise the cost of the Government. 70
per cent of the Government of India budget is
the salary budget and given the inflation the
salary budget will continue to go up. The
previous Government had provided only Rs.
100 crores for payment of the additional
dearness allowance.
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That was a kind of a financial irresponsi-
bility. One instalment of deankss allowance
as a result of index increase leads to roughly
about Rs. 350 crores. So, in that context, |
would suggest that there should be more
determined effort to stabilise the cost of
Government through whatever means.

Fourthly, they should work hard on the
POL front, the petroleum-fuel front, in
augmenting the indigenous supply and
arranging long-term supply of crude or other
petroleum products at relatively stable price.

So, if we are able to manage things,
perhaps our economy will be substantially
improved.

Mr. Vice-Chairman, | am worried that we
should not decelerate the process of
development. We want development with
price stability and for that additional
resources are critically required. We need to
raise the rate of saving. Currently, the
marginal rate of saving is around 20 per cent.
All the financial advisers have said that it
should be raised by two or three per cent. But
you need a stable price situation so that a part
of the disposable income could be saved side
by side. (Time bell rings). | submit that the
Finance Minister should create a better
climate for this. Revenue accrual must be
substantially improved within the current
imposts. Mr. Morarka is not here. He has
always been eloquently speaking about the
management of the public sector, for
generating surpluses wherever possible, and
for reducing losses. Now that he is holding
the portfolio of the Industry in the current
Government, | hope he will come out with
some reflecting initiative which is not
somehow or other coming.

SHRI V. NARAYANASAMY (Pon-
dicherry): Including industrial policy.

PROF. CHANDRESH P. THAKUR: That
is the part of the industrial policy. The Prime
Minister is also the Labour Minister, just as
he is the Industry Minister. Which side of the
divide is he going
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[Prof. Chnndrcsh P. Thakur] to be? Would he
gather courage of linking additional wage
payment to additional productivity or would he
buy peace at whatever public cost as the
previous Government had been doing? Let us
hope that the Industry Minister, Labour
Minister and the Finance Minister will find
an internal balance in their own thinking and
will come out with a workable package which
is encouraging for the economy as a whole.

Mr. Vice-Chairman, you know that till
November 1989 the price situation was
extremely encouraging. It was not only stable
but it was going down. But what happened
during the last 11 months? Mrs. Swaraj was
trying to speak on part of the story but not on
all the story. | think that is writ large on the
facts of the economic experience that we had.
Immediately after the Government changed
hands after 1989, manifest incompetence and
the practice of politically calculated-give away
was practised with gay abandon.

The economy was brought to a total and
grinding halt, the costs of the Government
kept moving, the budget deficit increased
substantially and the balance of payments
position did not improve. Now what this
Government has done is definitely not
encouraging so far. The only thing that we
have seen is the new round of imposts which
has further added to the costs such factors. |
realize the circumstances in which these new
imposts have been brought...

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAIJI MASODKAR): You
are taking the time of other Members of your
Party.

PROF. CHANDRESH P. THAKUR: | am
just finishing.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAIJI MASODKAR): You
please conclude. Otherwise | will have to cut
down the names.

PROF. CHANDRESH P. THAKUR: | am
just finishing.
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SHRI JAGESH DESAI (Maharaih tra):
You extend the time of the debate. Three-and-a-
half hours of time is nothing. We have been
agitating on this issue since long and only
two-and-a-half or three hours are given.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): That is
for the Business Advisory Committee.

SHRI JAGESH DESAL: If you don't want
to sit late, then this issue should be debated...
(Interruptions)...

PROF. CHANDRESH P. THAKUR: | am
finishing....(Interruptions)....

SHRI JAGESH DESAI: Let him speak on
because this is a subject ahout which all of us
are concerned. The people are concerned about
it and if we don't get enough time on this
subject, | think we shall not be able to do
justice to the people.

THE VICE-CHAIRMAN (SHRI

BHASKAR  ANNAIJI MASODKAR):
We have fixed the time only up to 3.45
p.m. at the maximum..................... (Interrup

tions).... It is always for the House.

PROF. CHANDRESH P. THAKUR: | am
on the last set of points, Mr. Vice-Chairman. |
totally agree with the Finance Minister that the
fundamentals of Indian economy are very
sound. It requires the political will and the
right type of policy and administrative
mechanism to go ahead with the course
correction in the economy and, for that, so far
the Government has only come out with new
imposts which are fraught with inflationary
implications. Initiatives of the refreshing kind,
if any, are still on the drawing board and they
should not be there longer than what is
necessary. Otherwise it will be too" late even
for the best of steps that the Government
might be thinking of. | think the people are
groaning under the burden of this price rise
and the development process has been
brought to a reversal.

I would conclude with the request that the
Government be on the watch so far
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as the economic management is concerned. It
could explain perhaps persuasively, the
consequences of its inheritance. But, beyond
that, we will be looking for action, we will be
looking for results, and it should come out soon
and better be effective. Otherwise, the coun-
try had known that Governments are
punished, and punished regardless of political
persuasions when the final day of reckoning
comes, and | only hope that this will be a
source of caution for this Government. Thank
you very much.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Shri
Anant Ram Jaiswal.

sh v T Ry (feew): swewmaw
v, ot # 7w W fm om B =
e R mi TTE R W TR § AR R

W W vad T ik W § de@ed ¥
(S )
SHRI JAGESH DESAL: Mr. Vice-

Chairman, Sir, 1 would not like to speak in
this debate. What contribution can we make?

st v zom fidg: g g & o & v
i i Tt @ @ A sl gE F AR
9 el ) R T T R R AW A e
oy ® wored Tor forn NAm §1 (vwwe)

SHRI JAGESH DESAI: More time should
be given... (Interruptions)... We want more
time on this... (Interruptions) We want more
time on the subject. That is what | demand
from the House. We should sit late but there
should be any quarrel.

.... (Interruptions)...

SHRIMATI JAYANTHI
(Tamilnadu): | am supporting them. It is
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good Government, better than V.P. Singh's in

every way. .... (Interruptions)...

SHRI JAGESH DESAI: What is this? ....
(Interruptions)... You should appreciate the
problem before the whole country.

THE VICE-CHAIRMAN  (SHRI
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Mr. Jaiswal.

SHRI V. NARAYANASAMY: Sir, kindly
see the concern of the House and extend the
time.

MASODKAR): Yes,

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Please ........ (Interruptions)...

SHRI V. NARAYANASAMY: This is the
highest forum where Members can ventilate
their grievances about the price rise.
Therefore, | request you to allow some more
time....(Interruptions)... Price rise may not
affect him but it affects the man in the street,
the people who are living in the bustees.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Now
please don't take the time of the Members.
Please sit down.

SHRI JAGESH DESAIL: We are pre-
pared
to sit late. ):
THE VICE-CHAIRMAN (SHRI#

BHASKAR ANNAJI MASODKARY): | would

. |
also request you to be brief.
it bl G N IHGH oBUE | HU AH

SHRI ANANT RAM JAISWAL: Yes, |
will be brief and will not repeat anything that
has been said here.

ol dfafeTm A IR I TR T 9B A
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frar R TN E RS S 4
R oo 3 fem 99w @ o1 R wH W
¥ AR W 89 A 29 | seiniem w10
A w2 5 3R 3w W sarieo & T
N W R ™ R M W &
e b Mia o, Ak &
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DR. YELAMANCHILI SIVAJI (Andhra
Pradesh): Mr. Vice-Chairman, Sir, in the recent
years almost all the prices are rising. It is due to
the reasons which are beyond the control of the
Government like the Gulf crisis and yet to some
extent it is the making of the successive
Governments whether it is the present
Government or the earlier Government. The
Governments are living beyond their means.
That is how it is expected that the current
financial year may end up with a huge deficit of
Rs. 14,000 crores. If anybody in this country
resorts to printing fake notes he or she is liable to
be punished with imprisonment. But almost all
the Finance Ministers whether it was Mr. S.B.
Chavan or Mr. Yashwant Sinha or any other
Finance Minister they also deserve under the
law to be imprisoned because they are resorting
for a huge deficit financing and imposing extra
shifts in the Nasik press to print more and more
notes.

THE VICE-CHAIRMAN
BHASKAR ANNAJI MASODKAR): Mr.
Chavan is not listening to you..(/n-
terruptions)... He is referring to you.

DR. YELAMANCHILI SIVAIl. My
reference is that if anybody, resorts to printing
fake notes he or she is liable to be imprisoned
under the law.

(SHRI

Under the same pretext, successive Finance
Ministers, whether it is
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S.B. Chavan or Yashwant Sinha or Madhu
Dandavate or somebody else...
{Interruption).

SHRI S.B. CHAVAN: Oh! In this respect.

AN HON. MEMBER: He is saying you
have printed notes, fake notes. Not for
yourself, but for the country.

DR. YELAMANCHILI SIVAJI: They are
also, under the law, liable to be behind bars
for resorting to additonal and extra shifts in the
Nasik Press for printing more and more
currency notes. So, this financial year is
supposed to end up with Rs. 14,000 crores of
deficit and | am sure you are going to resort to
printing more and more notes.

As far as the balance of payments position
is concerned, there is a negative balance and the
deficit in the balance of payments may be Rs.
9000 crores. And indirect taxes which
percolate to the lower level, to the common
man, are to the tune of 30 per cent of the sale
price in the market. When the country attained
freedom in 1947, indirect taxes were much
less compared to the present position. But
unfortunately, we are resorting to go for
indirect taxes more and more. Naturally, the
common man is hit. So indirect taxes should
be reduced.

As if it does not suffice, the Government is
resorting, day in and day out to enhancement
of administered prices, whether it is steel or
issue price of rice or issue price of wheat,
cement or electricity. Whatever it is, the
administered price is getting hiked very often.

It is reported the debts, both internal and
external, are enhanced. It is reported that we
come next to Mexico and Brazil in having
such huge external debts. On the other hand,
it is reported that out of 18 billion dollars of
external aid, 11 billion dollars are left
unutilised for the last so many years. Mr.
Chavan as Finance Minister also mentioned
about the non-utilisation of external aid.

It is also reported that the quantum of black
money in this country is to the tune
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of one lakh crores of rupees and the
Government should do its best to see that
black money is unearthed by various
measures.

A.. lot more has to be done about subsidies.
By subsidies | mean food subsidy, fertiliser
subsidy and cash compensatory support to
encourage exports. As far as food subsidy is
concerned, it is meant only to pamper the
urban people and it does not percolate to the
rural areas except in a few places like Andhra
Pradesh. Throughout the country, the food
subsidy is concentrated only in urban areas.
And in the Bhanu Pratap Committee report
also it was mentioned that the white elephant
known as the Food Corporation of India may
be wound up lock, stock and barrel and it can
be replaced by a system of giving foodstuffs to
the needy people so that a lot of money can
be saved without incurring any loss on the
Food Corporation of India.

The second aspect is the fertiliser subsidy.
And people say that the fertiliser subsidy is
intended for the welfare of the farming
community. But in practice, it is not so. It is
intended only to encourage the inefficiency of
the fertiliser industry in this country. In spite
of the fertiliser subsidy, the farming community
in this country is compelled to pay five times
more than its counterpart in Japan and three
times more than its counterpart in Pakistan
and Bangladesh, in terms of wheat or grains,
to get the same quantity of fertiliser.

As far as the cash compensatory support to
agricultural produce is concerned, when the
agricultural produce is exported to other
countries, whether it is tobacco or tea or coffee
or spices...or other things, as far as the
agricultural produce is concerned, when all the
agricultural produce reach the middleman, the
cash compensatory support is announced every
year and it is only to benefit the middle class
but not the growers, If the Government is
serious enough to help the grow-
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ers, they should make it a point that the CCS
is announced well in advance to opening of
the auction and other things of the
agricultural produce.

As far as excise refunds are concerned, the
hon. Minister raised the same issue when he
was a Member of this House.

THE MINISTER OF FINANCE (SHRI
YASHWANT SINHA): | am still a Member
of this House.

THE VICE-CHAIRMAN
BHASKAR ANNAJI
continues to be.

DR. YELAMANCHILI SIVAJI: As far as
excise refunds are concerned, you should see
that the law may be so amended that
whenever a question arises to refund the
amount.

(SHRI
MASODKAR): He

Once it is collected from the consumer
and it is there with the producers and the
manufacturers and the point arises to refund
the amount and there is no way out to
percolate the same to the consumers, the law
may be amended so that it can go direct to the
Government coffers instead of refunding the
same to the manufacturers or the producers.

As far as the public sector is concerned,
this public sector also should have a
responsibility towards the, nation and the
Government should see IKM the public sector
also yields some results. We are witnessing in
iron and steel factories in Prague where 40,000
people are working, they produce 1 million
tonnes of steel per annum whereas in India,
two lakh people are working in six units of
SAIL and yet they produce only 6 million
tonnes of steel.

Under these circumstances, you look into
the goings on in the public sector units and
see that they produce something for the
welfare of the nation as a whole.

As far as banks are concerned, there are
some sick units in the banks. About more than
Rs. 20,000 crores of the bank advances are
locked up in the sick units and the same sick
units, change their
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register another company and go for loan to
some other nationalised bank. Once these sick
units lock up the loans, it should be made
mandatory that those units should be
blacklisted. They should not be allowed to
enjoy the relief or the loaning facility from
other banks. Chavan Saheb mentioned about
the agricultural loan scheme. He said that not
many were involved in it. | would like to hear
from him as to what is the thinking of the
Congress party as far as the implementation
of the scheme in concerned. Do they wish to
implement the scheme or not? If so, some of
the Congress ruled States are not serious to
implement the scheme like Andhra Pradesh.
(Interruptions). The Finance Minister handed
over the charge to Mr. Chavan and went out.,
So | would like to elicit the opinion of the
Congress party in regard to the implementation
of the agricultural loan and relief scheme as far
as the cooperative sector is concerned in the
Congress-ruled states. Thank you.

SHRI S. B. CHAVAN: Sir, may | just
clarify one point? My esteemed friend, Mr.
N.K. P. Salve, in the context of the financial
emergency, which was reported in one of the
papers, seems to have said something, which in
fact does not exactly reflect the policy of the
Congress party. That might be his personal
view. But | Would like to bring this on record
that this is not the policy which the Congress
has adopted and that is why, nobody should
have any misapprehension on that account.

[The Vice-Chairman, Prof. Chandresh P.
Thakur, in the Chair]

SHRI TINDIVANAM G. VENKAT-
RAMAN (Tamil Nadu): Mr. Vice-Chairman,
Sir, 1 have been listening to the speeches of-
the hon. Members. | am reminded of an old
saying: "Indras may have changes, but not
Indrani.” In the same way Governments may
change but the position of price-rise always
remains the same. Right from 1947 onwards
if you take up the position, one cannot blame
others and there isno point in
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criticising one and another. That is what | can
logically conclude.

Having said that, let me now narrate the
number of developments that had taken place
in the beginning of the financial year 1990-91
which have contributed to rise in prices:

(1) The Central Budget for 1990-91
imposed a massive increase of Rs. 1,790
crores in the tax burden.

(20 The Railway Budget for 1990-91
proposed an additional yield of Rs. 847
crores from the increase in fares and
freights.

(3) Increase in the procurement/support
price of agricultural commodities for
1990-91.

(4) Gulf surcharge of 25 per cent on all
petroleum products except domestic
LPG.

(5) Increase in customs and excise
duties announced on 17th De
cember, 1990 to mop up Rs. 1,340
crores. The incidence of pre-
budget tax is likely to fall on
industries like cement, steel, tea.
coffee, aluminium and cigarettes.

Besides all these developments, the foreign
exchange crunch has already tied the
Government's hand and the import option is
being used very sparingly. This too has fuelled
a price rise since the trade has got the signal
that the Government may not go for massive
imports to meet the shortage of essential
commodities. On the whole, there is a strong
speculation tendency among the traders which
has kept the pressure on prices.

According to the Federation of Indian
Chambers of Commerce and Industry, to
maintain the price level at a manageable level
in the long run, money supply expansion
should be restricted to 12 per cent per annum
and the budgetary deficit must be brought
down to well under 2 per cent of GNP.

And the major factor causing pressure on
the prices is, inc.rease-in money supply over and
above rth'e .increase in products.
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The compound rate of growth of production
was only 4.9 per cent a year and the resultant
rate of inflation was 8.9 per cent a year.

The price rise up to a certain level, say 5
per cent, is manageable. It maintains that
stability in the supply side is a precondition for
maintaining a stable price in the long run.

To maintain the price level, the safe way is
to increase the agricultural output, through
introduction of biotechnology and genetic
engineering. Particular attention should be
given to the production of epulses and oil-seeds
which always falls short*- of demand. Equally
important  would be improving the
productivity of the industrial sector. All
countries which sought to link wages to cost
of living were unable to control prices and,
therefore, wages should be linked to produc-
tivity.

Increase in prices of administered com-
modities like cpal, steel etc. also had a
tremendous spread effect. In the past two years
administered prices of steel, al-minium and
coal were raised periodically which contributed
to higher inflation.

A major factor which has spiralled the price
line with regard to wheat, barley, etc. was the
enhancement of procurement minimum
support prices. For instance, the procurement
price of wheat to be marketed in 1990-91 has
been raised to Rs. 215 a quintal from Rs. 183 a
quintal. Similarly the minimum support price of
barley has been increased to Rs. 180 a quintal
from Rs. 145 a quintal.

The prices of pulses were under pressure
mainly because of the imbalance between
demand and supply. The increase in
production has not kept pace with the rise in
population. The popoula-tion has been rising
at over 2% a year while the production of
pulses went up only marginally from 13.36
million tonnes in 1985-86 to 13.7 million tonnes
in 1988-89...
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THE VICE-CHAIRMAN' (SHRI
CHANDRESH P. THAKUR): These facts
and figures are on record. You come to your
suggestions.

SHRI TINDIVANAM G. VENKAT-
RAMAN: Please let me speak. | am the only
Member speaking on behalf of my party.

THE VICE-CHAIRMAN (SHRI
CHANDRESH P. THAKUR): | am only
saying that the facts and figures are on record,
you make your suggestions now.

SHRI TINDIVANAM G. VENKAT-
RAMAN: The price of edible oils rose in the
current financial year partly because of
decline in their production to 4.6 million
tonnes in 1989-90 from 5.05 million tonnes in
the previous year. Edible oil was imported
and supplied to vanas-pati manufacturing
units at a higher price.

The cause for the rise in the price of cement
was largely the substantial increase in demand
on one hand and shortage of wagons to move
cement from the factory to the market place
on the other.

A measure of price stability is essential for
sustaining the momentum of growth and
ensuring equitable distribution of the benefits.
Inflation hurts the poor since their incomes
are not indexed to prices. In combating
inflation the scope for man-oeuvribility is
limited on the supply side by reduced stocks of
food and foreign exchange reserves. Clearly
the resolution of inflationary pressures in the
short-run and laying the basis for sustained,
equitable and non-inflationary economic de-
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velopment in the course of the Eighth Plan
period should be» kept in view. (time-bell
rings) With these words I conclude.
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Shri
David Ledger. Today is your Birthday. The
House congratulates you. We all join in
congratulating you.

SHRI DAVID LEDGER (Assam): Thank
you, Sir.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): We
would like to hear you in short.

SHRI DAVID LEDGER: You will hear
me in short, Sir.

Mr. Vice-Chairman, Sir, we have been
discussing this price rise issue practically in
every session of the House and this subject
keeps on coming back to us because it is one
of the major issues before the nation today. It
is, therefore, necessary, Sir, that when we
discuss the price situation in the country, we
rise above petty party politics and try to give
a correct and dispassionate analysis of the
subject and try to offer constructive sug-
gestions to the Government.

Sir, the poorer sections of the society in the
rural as well as in the urban areas are hit hard
by the rise in the price of essential
commodities of all kinds.

We are told that the inflation had reached
an all time high of 11.9 per cent. We are also
told that this rate of inflation for the first time
has reached the double digit. The new
Government has been all along claiming that it
has accorded—or is according—highest
priority in checking the rising trend in prices
but the common man is yet to feel the impact
of it. The prices of items of daily use have
continued to sore sky high during the last two
months. Sugar used to cost Rs. 9.50 per kilo;
today it is costing Rs. 11 per
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kilo. The price of all kinds of pulses has gone
up Mustard oil today costs Rs. 45 per litre in
the market of Delhi. We have been told that
there is shortage of edible oil to the extent of
10 lakh tonnes and to replenish this shortage,
the Government is importing edible oil. And
while the Government imports edible oil,
precious foreign exchange goes out of the
country. The Commerce Minister has, in a
recent interview, said that foreign exchange re-
serve position in the country might be
precarious, and that the foreign exchange
reserve has gone down to 20 days worth of
imports. If this is the correct situation, then it is
really alarming. The price of cement after
decontral of cement, has gone up to
approximately Rs. 110 per bag. The price of
cloth has gone up. The price of onion, my
colleague, Mr. Bhandare, mentioned, is
between Rs. 20-22 per kilo in the markets of
Bombay. Hon. Member, Chavanji also
referred to it. It is not only the price of onion;
it is the price of practically all vegetables
which has gone up, including garlic. And the
surprising part is that this is the harvesting
season where the common man expects the
prices of items to come down. And this has
been a bumber crop season. In spite of all this,
the prices have been going up and the
Government is looking at it as a silent
spectator.

What is the general impression? The general
impression is that this is a weak Government,
that it is an unstable Government, that it is
going to be pulled down any moment, and the
business community is taking advantage of this.
So my request to the Government would be to
dispel this kind of impression. The
Government should get down to business. We
do understand the constraint in which the
Government is functioning; but | would also
like to add that the Government cannot afford
to fiddle while the country burns, while the
common man continues to suffer. The
Government must take stern measures against
the black-marketeers and hoarders who create
artificial scarcity. We all understand,
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and we know that prices do not necessarily go
up due to low production. Most of the time,
price-rise occurs because of hoarding by
traders. So unless the Government comes
down heavily on these unscrupulous traders
and checks hoarding, | am afraid it will never
be able to control prices of essential com-
modities.

I want to refer to another point to which a
reference has been made already by several
hon. Members, and that is about the public
distrubution system. The system needs to be
strengthened in the real sense of the term, and
it is necessary to arrange distribution of
essential com-modites at reasonable prices for
the benefit of the common man. Very often we
see that the items instead of finding their way
to the consumer, find their way to black-
marketeers. So, to make this system of public
distribution more meaningful, this malpractice
has to be checked. I remember several hon.
Members insisting on the necessity of reserving
and controlling 14 essential items. Hon.
Member, Mr. Sen, referred to these items,
like rice, wheat, edible oil, pulses, salt, sugar,
cloth, baby food, medicines, cement,
kerosene, etc.

Therefore, | would request the Government
to give a very serious consideration to this
matter and see that these essential itmes are
reserved, and their prices controlled, for the
benefit of the common man.

Another issue which keeps on coming back
is the problem of black money. It has become
the biggest menace to the economy of the
country and it is one of the major causes of
inflation. Sir, the other day | was going
through an interview given by the new
Finance Minister. He has assured the country
that wasteful and unproductive expenditure
would be pruned and it would be reduced to
the tune of Rs. 1,800 crores by the end of the
financial year. |1 welcome this assurance of
the hon Finance Minister and we hope to see
the results.
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[Shri David Ledgerl I would also like to
refer to another statement made by the
Finance Minister in the interview. He said
that the Government is contemplating certain
measures for revenue collection in a very big
way. In this connection, | would say that if the
Government is really serious about revenue
collection, the tax laws have to be strictly
enforced. Unless the tax laws are, strictly
enforce and the tax dodgers are brought to
book, it will not be possible for the
Government—this Government 01 any other
Government, for that matter—to collect
revenue in a big way.

My last point is in regard to the public sector
undertakings. A little while ago, one hon.
Member was mentioning this. We have seen
that these giant public sector undertakings,
whether the Central units or the State units, are
incurring huge losses and they are perennially
in the red. Be it the State Electricity Boards, or,
be it the Road Transport Corporations, we
always see them in the red. What the
Government earns from the other sectors is
ploughed back to maintain and sustain these sick
and unproductive public sector undertakings.
Therefore, unless the Government takes a
serious views and reviews the working of these
PSUS., | am afraid, the situation will not
change. Leave alone controlling the prices, the
economy of the country, the economic position
of the country, would never improve.

With these observations, | conclude.
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PROF. SOURENDRA BHATTA-
CHARJEE. Mr. Vice-Chairman, Sir, the
earlier speaker, Shrimati Veena Verma, rather
told us that perhaps in every session we have
been discussing this price situation and with
every discussion prices are mounting up. | am
reminded of a historical incident in the 18th
century. When Poland was being partitioned
by Russia and Austria between them, it was
said that the Austrian queen, Maria Theresa,
wept over Poland, and the more she wept the
more she took away in the partition.

Now, in this case, perhaps, that is what has
been happening. During this session | put a
question — not for the first time; such
questions were put on earlier occasions also —
whether in consideration of
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the high prices the Government of India would
consider to supply 14 essential commodities as
enumerated earlier by Mr. David Ledger, to
people in general at a uniform price all over
the country and within the reach of the
common man and at a subsidised rate to the
people below the poverty-line. The answer
was also what | have been receiving during all
this period, nothing new, "these are the things
which are being given through the public
distribution system and that efforts are being
made to extend it, this and that." Even
yesterday | saw a statement by Rao Birendra
Singhji that the PDS has to be strengthened.
But the difficulty is that on the question of
strengthening the PDS the ideas are not the
same.

I know what I have said would require a lot
of money. But it is the responsibility of the
Government, what is expressed by
a

W, g T QA1 -,
slogan, ) ) |

What happens to that? What has the
Government done so far, whichever the
Government, whether it was the Congress
Government or the Janata Party Government
or the Janata Dal Government or now the
Janata Dal (S) Government? What has been
done in the matter? That is the specific
question.

I won't enter into the anatomy of inflation
and price-rise. There have been better
dissectors. But People's urge is that the
Government must undertake the responsibility
for the supply of the essential commaodities to
them through the public distribution system.
Now the fact is that the public distribution
system operates only in a few States, and the
way the prices are administered, the wrfy the
articles are supplied and the way the prices are
exacted for the articles supplied make a
mockery of the public distribution system and
in many cases give rise to the idea that it is
the intention of the Government to do away
with the public distribution system.

The other day the hon. Finance Minister in
this House was finding fault with
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the previous Government that at the time of
the budget they did not opt for the IMF loan.
He has the courage of his conviction. He
openly advocated that the IMF loan should
have been taken. The Commerce Minister
who offers peaches to be exported, give the
additional information to the press that a pact
for a loan is under negotiation though that
was not for him to tell. The question is that
we know what the IMF loan results in. On
account of the IMF loan, 20 per cent of the
Government expenditure has to be gone into.

Any expenditure cut cannot touch these
things. If 2,000 million dollars more are taken
from the IMF and if a further amount is taken
for structural adjust-* ments, we can only
shudder at the rate of interest on it. Some of us
had suggested earlier that the rate of inflation
would rise to three digits. The Finance Minister
had assured us that it would not now this rate has
risen from 11 to 100.

It is an increase of 89 points. Of course, its
adverse effects may not materialise during his
time, but whether it is a minority Government
or a weak Government or a Government which
is formed by those who violated the people's
mandate, a Government is a Government.
When we raise an issue, we raise it to the
Government, whether it is a minority
Government or a majority Government. If the
Government  really  functions as a'
Government, they will have to undertake this
responsibility. This responsibility was not
undertaken by the Congress Government with
brutal, thumping and overwhelming majority.

Now, speaker after speaker from the
Congress side has tried to put all the blame on
the  11-month-old  Government.  This
Government has been functioning for some
time. Let us take a decision that they would
grapple with the price situation and inflation
and through the distribution system they will
try to ensure that the people in general will
receive the essential items of consumption at a
price which is uniform all over the country
and

which is within the reach of those living
below or at the poverty line.

SHRI JAGESH DESALI: | would like to say
that the situation on the price front and also on
the economic front appears to be in total
chaos. The wholesale price index had gone up
by 11.9 per cent on 27th December last year.
Unfortunately, the consumers' price index
after many years is now more than the whole-
sale price index. That hurts the consumers.
As regards the price rise, it is 11.9 per cent. It
is not this index which hurts the people. But
only in one week ended 4th January, the price
rise of foodgrains was one per cent That
means the yearly inflation as regards
foodgrains, which is required by the common
man, has gone up by 52 per cent. Last time,
when | took part in the discussion on price rise,
I had warned that the price rise would be up to
25 per cent. Those who are now sitting on
that side, who were supporting the ruling
party, laughed at me. Now, the situation is
very bad. Sir, this year there is going to be a
bumper crop. The food crop is estimated to
be at 180 million tonnes. Sugar production
has gone up to 108 lakh tonnes.

In spite of that the prices of sugar, edible
oil and foodgrains are going up. | can
understand in the case of edible oils because
the production was somewhat less this year.
But what about the food-grains? On top of
that we have Devi Lalji, Minister for
Agriculture who said that we are going to
increase the support prices twice in a year.
What is the necessity for him to speak at this
time? You take action' but do not make a
statement publicly. This itself has again given
an impetus to further rise in the price of
foodgrains. This kind of statement from a
responsible Minister should be stopped
because the price rise is a very sensitive issue.
If we speak something, then, the prices will
go up. This will give an advantage to the
hoarders to hoard. Last time also when Mr.
Mirdha was the Civil Supplies Minister he
said that the edible oil quota
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will be increased for two months and | had
drawn the attention of the then Prime
Minister, Mr. VV.P. Singh on that day in this
House. | told them "If this kind of replies are
given, then, there will be hoarding of the
edible oil and prices will go up." It happened
like that. So I would like the Ministers of this
Government to be very careful about their
utterances regarding the issues which affect
the price rise.

Sir, we were told .last time that the coffers
were empty, the foreign exchange reserves had
come down, and the budget deficit was at the
highest level in November, 1989. | would like
to give some figures to the Government. |
would like to say that whatever they said was
completely against the facts. In the month of
November, every year the deficit is at the top
and then the deficit comes down because
most of the taxes are collected in the month of
December and March and most of the amount
is received in the month of March. As regards
the direct taxes, that is the last instalment to be
paid in that month. Those whose income is
higher have to pay the difference in the last
quarter and the deficit goes down. But what
has happened when Mr. V.P. Singh was the
Prime Minister? | will give some figures
regarding the deficit. In the year 1989-90, in
the month of December, the deficit was to the
tune of Rs. 13,082 crores but in the month of
January it has gone up. It always goes down
in the month of January but when they were
ruling, the deficit had gone up to Rs. 14,500
crores and subsequently it came down to Rs.
11,466 crores. From November, 1989 it came
down only by Rs. 2000 crores. What about
the earlier years? In the eariler years the deficit
was brought down in the month of November
to the tune of Rs. 4000 crores. So the earlier
Government did not care to realise the taxes
which were due to the Government. |1 am
surprised that for the first time direct taxes
collected this year are lower than the earlier
years and that is why | asked Mr. Yashwant
Sinha to give us the
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figures of deficit as on November, 1990 but
they have not given us the figures. | feel that
the figures must be very high because when
you are not able to collect even the direct taxes
to the level of the last year, then, naturally
the deficit will go up. That is one of the
reasons why the prices have gone up. | will give
you some figures on price rise because it
hurts everybody. It hurts the common man. It
hurts the people more whose income is fixed
and the people in the unorganised labour. They
have no choice but to buy at whatever price
the commaodities are available but the quantity
they purchase will be less.

And that will again cause starvation.
What were the prices when the Rajiv .
Gandhi Government left? The price of
‘Jowar' was Rs. 237/- per quintal. And
on 9th November, when the V.P. Singh
Government left, it was Rs. 275/- 'Bajra’
which was Rs. 275/- per quintal had gone
up to Rs. 337/-. And it is consumed by
the weakest sections of the public.
Similarly, 'tur dal'. It was Rs. 825/- and it
has gone up to Rs. 1600/- which means
an increase of 100 per cent. What will
happen? What action have you taken.
When V.P. Singh came to power, the
first thing he did was, to tell all the
officials of the Finance Ministry and the
economic affairs department that within
15 days we should bring down the prices.
And this has happened. | warn this
Government. Your empty promises will
not help the people. Prices are going up
even after you have come to power. The
wholesale index has gone up from 10.9 to
11.9. That trend has to be reversed. And
that can be reversed only if you take very
strong action. At that time, in one of the
replies, the Minister said that they had
made massive raids. | do not remember
the number exactly. | think it was 10,000
or 15,000. And what was the quantity,
amount, seized? Only Rs. 78 lakhs.
Whom are you raiding? Small
shopkeepers. What are you going to get
from them? You have to raid the
wholesalers. Unforunately, that
Government could not do it because that
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Government was supported by a party which
is in turn supported by the wholesalers. But
now you need not have that kind of difficulty.
We are supporting you and we want that you
must raid the wholesalers and see that
whatever hoarding is there is brought out. But
unfortunately, the other day, your Civil
Supplies Minister said that Kerosene tankers
required for the purpose the public
distribution system had been diverted for
petrol bunks. What action have you taken?
Who has sent them? Was it on the account of
Government? How they were diverted to
petrol bunks? Make an inquiry about this.
These things have to be stopped. Kerosene
which is required to be distributed to the
common man through fair-price shops must
go there. Also, the fair-price shopkeepers lift
the food items meant for the public
distribution system on the last day and as such
the consumer will not get them. And those
supplies are diverted to black market. What
action have you taken? | know that the
Essential Commodities Act is being
administered by the State Government. But
when you delay supplies to the State
Governments or the supplies go from your
godown only in the last week of the month,
then they cannot reach the State Government
godowns in time and cannot reach the
consumer. Mr. Minister, please listen to me. |
was the Minister for Civil supplies. | know it.
You should see that the State Governments
are given their quota in the first week of the
month or in the earlier month so that it will be
distributed through the fair-price shops.
Otherwise, it will serve no purpose.

There is another thing | would like to
suggest and that is regarding remote areas.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Desaiji,
two minutes more.

SHRI JAGESH DESAI: Then | will not be
able to do justice because it is such an
important subject. | am giving
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some concrete suggestions which can help
the Government policy.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): How
much time you want?

SHRI JAGESH DESALI: Sir, | will take ten
minutes.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): | can
allow you five minutes.

SHRI JAGESH DESAI: When you will
ring the bell, I will finish. When the food
supplies are sent to different areas in the fair
price shops, there must be some kind of
information to the people that the supplies
have come to the fair price shops and that can
be done as we have done in Maharashtra.
There, the Panchayat informs that the supplies
have come. As far as quantity is concerned,
you must say that this much quantity has been
sent so that people will know that this much
quantity has been sent and when people will
know about it, they will get it. Otherwise,
again it will be diverted to the black market.
Sugar is such an item. Foodstuff is such an
item.

Secondly, what | have found, in some areas,
where the people eat maize, they are not
supplied maize. For example, Rajasthan, in
Banswara area, you send them wheat. They
do not consume wheat. They want maize
there and that whole wheat which has been
given to the fair price shops is diverterd to
others and it goes in the black market. So |
would request the Government that for such
areas where the tribals are staying and who
are eating maize, you musl send maize and
for that purpose, you must procure maize and
send it to then'so that they can consume it.
Otherwise the whole supplies will go to the
black market.

As regards the price rise, | told you, | am
very unhappy. | also go sometimes to buy
these things and | feel that | cannot buy them.
Edible oil has gone up and it is selling at 40
rupees a kilo. Bumper crops are there. Why
the prices
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not able to understand. Similarly, foodgrains.
You have not increased the procurement price
by 50 per cent. But the retail prices have gone
up more than 60 to 70 per cent and as such,
you must have some policy. | feel, a time has
come when the Government has to take a
very very strong attitude. You have to fix the
margin of profit and not prices, on those goods
which are required by the people for mass
consumption, for that you must decide, at
wholesale level, this will be the margin, at
retail level, this will be the margin and if that
is done, then this kind of hoarding and
profiteering will stop. But for that you require
a good machinery and | am sure that this
Government will look into that aspect.

As far as foreign exchange is concerned, it
is a very very sorry state of affairs. On
December 7th, the foreign exchange reserves
had dwindled to Rs. 2,700/- crores. | do not
know as to what is the position today. It was
the position one month back. Probably, it may
be minus or it may be not even more than Rs.
1,000 crores. How are you going to tackle it?
You want edible oils to be imported. How are
you going to do that? | would like that this
Government should give some action plan by
which they are going to augment the foreign
exchange reserves so that you can buy those
goods.

The last point is regarding the money supply.
See, | am not afraid of having more supplies
of money provided to that extent, the goods are
manufactured. But unfortunately what has
happened? Only money supply is going up in
a very big way but the goods supply is not
going up accordingly. Sir, 1 will give the
figures. | am talking about M-3. The money
supply which was 2,30,311 on 1.12.89 has
gone up to 2,50,108 and M-I which was 66,609
on 24.3.89 has gone up to 81,624, means 22.5
per cent rise and Mr. V.P. Singh every time
said, the Rajiv Gandhi Government because
of the money supply to that extent, have
ruirled the whole  economy and that
Government
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increased the money supply from 2.1 per cent
to 22.5 per cent.

What action are you going to take? How are
going to restrict it? 1 would like to have some
kind of thinking by the Government on it. By
promising that you are going to call the cement
manufacturers on the 11th of this month,
nothing is going to happen. Last time also it
happened. The prices would be pegged down to
the prices which were prevailing on 5th March,
1990, but that was not done. Again, price was-
pegged down to the month of May when it was
the highest. Sir, 1 am very sorry to say that
sometimes we have also committed a mistake
and | still feel that cement should not have been
decontrolled and if it was J decontrolled, some
of the quota should " have been kept for weaker
sections, for low-cost housing schemes and for
Government projects but that has not been
done. So | would like to again request the
Government to review its policy of cement
decontrol. At least some cement quota should be
kept with the Government so that Government
projects should not suffer, low-cost housing
schemes should not suffer. If these things are
done, then the people will get some solace. Sir, |
still feel that during the last two months though
there are good intentions, by action the price
has not come down. As | said earlier, in one
week if the food prices are going up by one per
cent, then it is disastrous.

Another important thing | want to point out
is this. The inflation in food-grains is ten
times the inflation in manufactured goods.
Ten times! The increase in the inflation of
manufactured goods is 0.1 per cent, but as
regards the foodgrains, it is one per cent. This
is to be corrected. And that can be done
provided you have to follow such policies by
which you can keep the margin of profit.
Fanners are not getting any profit. Farmers
have already given their supplies. But the
hoarders hoard and they make money at the
cost of poor consumers and this has to be
stopped and
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that is why | suggest to. the Government that
massive raids should be conducted. Their
income-tax dues must be recovered. Madhu
Dandavate had also promised that they would
recover the black money. They had also
promised that a scheme would be launched
by which this money could be utilised for the
purpose of housing or some such schemes.
One year has passed. Nothing has happened.
Why are you not doing it? What stops you?
And we were also told that they had to see the
legal aspect, administrative aspects. Why did
they bring it in the budget? They should have
made a study before they had brought it in
the budget. They said they were going to do
it. But nothing has happened. | hope this
Government will also bring out that black
money which is being held in hoarding. If that
money is not taken out, hoarding will continue
and there will be price rise. Please do take
action. Prices will not come down only by
making promises, but by taking concrete
action..

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR). Shri
Kamal Morarka.

AN HON. MEMBER: Is he intervening on
behalf of the Prime Minister's office?

THE MINISTER OF STATE IN THE
PRIME MINISTERS OFFICE (SHRI
KAMAL MORARKA): As a Member of the
Council of Ministers intervening on behalf of
the Government.

Sir, thank you very much for giving me this
opportunity. As we all know, price rise is a
subject which touches the common man and
as such, it is one of the most important issues
facing the country; in many ways, much more
important than the wider issues discussed in
the press and with which we are always
exercised.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR):
Everyone is concerned. All the parties are
concerned.

SHRI KAMAL MORARKA: Sir, | 381
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submit at the outset that very valid points have
been made by the hon. Members like Shri
S.B. Chavan who had been Finance Minister,
Shri N.K.P. Salve who was the Chairman of the
Ninth Finance Commission, very interesting,
very knowledgeable points. At the outset, let
me analyse the price situation as | see it. At
the outset | would like to say that Mr. Salve,
| think, overreached himself when he said that
economic emergency should be declared. |
wish he did not do that...

PROF CHANDRESH P. THAKUR: The
Vice-Chairman clarified that it was just a kind
of figurative speech; he did not mean it. The
Congress Patty has not given any advice to the
Government on those lines. He was only
suggesting various alternatives.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): He
mentioned Article 360 and he was reacting.

SHRI KAMAL MORARKA: | would
request the indulgence of Members and they
will find no fault with what | say. It is
abundantly clear to everybody that the
macroeconomic  situation is difficult, the
balance of payments position is difficult, the
internal budget balancing is difficult, for the
last for two years. It is not a political matter
as to which party is in power. This is a basic
problem which has to be met. The Ninth
Finance Commission, which was headed by Mr.
Salve has analysed the whole thing in great
detail and has given possible solutions. So the
problem is well known. The possible
solutions are also well known. My only
submission is, as Mr. Salve very rightly said,
our credit rating in the international market
should be protected. | don't think by sounding
S0 panicky we are going to improve the
situation. My only submission to the Members
is while we should ruthlessly analyse the
situation and Members who are in opposition
to the Government must come out very
clearly asking the Government to act, in the
international arena we are all one and
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we should not oo anything which spoils the
country's standing as a whole. | think on that
there can be a consensus and there can be no
difficulty about it.

In my opinion, price rise is a combination
of two factors. One is demand and supply in
particular commodities and the second is
liquidity in the economy...

SHRI JAGESH DESAI: If that was-the
case, when there were bumper crops, why are
the prices still going up?

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Please
don't interrupt. Let him speak.

SHRI KAMAL MORARKA: The second
is liquidity in the economy. My friend, Prof.
Chandresh Thakur, came and egged me,
"Where are all those bie speeches you used to
make when you were on the other side?" So,
the facts remain the same. Therefore, the
other factor is liquidity in the economy. As Shri
Jagesh Desai rightly pointed out, money supply
increased by 22%. The Sukhomoy Chakravarti
Report, produced a few years ago, after
analysis, said that 14% money supply is what
our economy can sustain. The previous
Government also tried to keep the money
supply under check. I do not want to cast
aspersions on the past Government.
Dandavateji with all his honest intentions
was overtaken by the Gulf crisis and there
were other situations which were outside his
control...

SHRI JAGESH DESAI: | have given the
figures as on 31st March 1990 and as on 31st
March 1989. At that time there was no Gulf
crisis.

PROF. CHANDRESH P. THAKUR: Gulf
crisis cannot be taken as an excuse for
everything.

SHRI KAMAL MORARKA: | am making
an attempt to analyse the economy as it
stands today...
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): You
are just intervening.

SHRI KAMAL MORARKA: Yes, of
course. But other Members are intervening
in my intervention...

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): It may
be due to your personality.

SHRI KAMAL MORARKA: In regard to
commodities | was saying about demand and
supply. | take an item, edible oil. Last year
there was a shortage of edible oil. And it is true,
I am totally with Mr. Jagesh Desai, that India has
an economy where even a small shortage also
reflects in a big manner because of the
hoarding that takes place. | am one with him.
But at the same time if the -shortages are large,
then no amount of this tactic can solve the
problem. We have to act on both fronts We
must augment the supply, by imports, if
necessary, if there is no other remedy, and by
having dehoarding with stringent action against
people who have this tendency of making
profit out of the country's misery. Both actions
have to go simultaneously. I can assure you —
it is for the Minister later to reply to these
points — on this point both the things should
be done simultaneously. There are other factors
affecting the common man; for example,
onions. Why should the price of onions go up?
You have no way of importing onions. But
because of your transport bottlenecks problems
arise. It is not strictly the Gulf crisis of the
petroleum prices. There are a lot of other
problems. There are regional pockets where
the prices shoot up because of transport
bottlenecks. The Government must act.

AN HON. MEMBER: What about
hoarding?

SHRI KAMAL MORARKA:
Hoarding is there across the board and nobody
denies that. So, on these items of the common
man, immediately action by
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the respective State Governments and by the
Central Government should be taken for
dehoarding as well as for augmenting supplies,
wherever possible. This is a must.

On the larger issue, on the liquidity in the
economy, Sir, the Long-Term Fiscal Policy was
announced in 1985 and we made an analysis
of that and we found that the returns that were
expected from the public sector units did not
come about and, therefore, there were gaps.
Now, the Seventh Plan was the first Plan where
all the targets were fully met. That fact we
cannot obliterated. It has also Deen mentioned
by the ninth Finance Commission. The Seventh
Plan was the first Plan where an" the targets
were met. Ig fact, in key sectors, the targets
were overshot and now, the imbalances that
have taken place are because of the fact that
the revenues did not come about and
borrowings had to be resorted to and the
repayment -of borrowings had to be phased
out because the interest payment has formed a
significant part of our annual Budget. Now,
‘austerity’ is the key word which the Prime
Minister has given as soon as he assumed
office. So, all efforts will be made in the
Budget to cut unnecessary expenditure. There
are expenditures like Defence expenditure,
subsidies and interest payments which, till now
have been accepted. Now, even on subsidies, |
do not know how much you can cut. But,
certainly, there is a lot of restructuring that can
take place to ensure that the subsidy reaches
the targeted groups because the Government
will be spending a lot of money on subsidies,
but the targeted groups may not be getting
them.

Recently, there was a statement by the
Deputy Prime Minister to the effect that the
food subsidy and the fertilizer subsidy should
be restructured in such a manner that the
farmers can get a better advantage.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Mr.
Morarka, the point that Mr. Jagesh
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Desai made is that relief you want to give to
the cunsumer.

SHRI KAMAL MORARKA: Sir, the
consumer can get immediate relief only after
the prices come down in the key items which
touch him and that can be done — here |
totally agree with Mr. Desai — by the short-
term measure of dehoarding and seeing that
supply lines are augmented.

One unfortunate decision which the previous
Government took was this: They said that they
could not afford to augment the supply of
edible oils because of the foreign exchange
constraints. Now, | submit, that foreign
exchange is in a difficult situation, that
balance of payment is in a difficult situation.
But the Government also should consider one
thing because it is the common man who is
involved here. After all, an item used by the
common man is edible oil. Even if the foreign
exchange constraint, was. “there, some
methods should have been found to see that we
were able to augment our supplies of edible oil
in the short term and to see that the next year's
crop was better. This is a sort of holding
operation. | am afraid the price situation in
respect of edible oils cannot come under
control only by dehoarding eoperation. The
Finance Minister is fully seized of the matter.
With this one decision of the previous
Government | did not agree. It was
unfortunate. They were saying: "No. Under no
conditions would we import edible oils' | do
not think that this Government is committed to
any such dogmatic approach. Everything
possible will be done to see that the common
man's misery, is reduced. Nothing is ruled out.

Thank you very much, Sir, for allowing me
to make this brief intervention on these two
or three important points. Thank you.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR) Now,
Mrs. Kamla Sinha.
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Now,
Shri Hari Singh. | request the Members to be
very brief. Otherwise, we will not be able to

complete the debate though I have extended the
time by one hour.
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR”: Shri
Madhavsinh Solanki. He is not here. Shri
Pravat Kumar Samantaray.

SHRI PRAVAT KUMAR
SAMANTARAY  (Orissa):  Mr.  Vice-
Chairman, Sir, it is an admitted reality that
prices have been raising beyond reasonable
levels under all the Governments, whichever
Party in power, except during the period 1977-
1980, when the rise in prices was checked, to
some extent.

I do not want to go into ine details by
referring to the Wholesale and Consumer Price
Indexes. Suffice it to say that many articles,
specially, the essential-commodities, are not
within the reach of the common man. We
cannot blame the producers and other workers
who are engaged in production of
different'goods, for this situation. The statistics
show that there has been graphic rise in
production year after year. The failure is in
the demand and supply management.'Other
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reasons are: The big investment in large)-scale
industries taking loans from abroad, large-scale
investment in the production of .luxurious
.goods and soaring i population.

Sir, we do not have a rational public
distribution system. The Central and State
Governments have different policies in this
regard. Added to this there are the taxes of
various kinds which have a further, direct,
impact on the prices. The producers are not
getting proper prices for their products. At the
same time, at the end point, the consumer has
to pay more, unreasonably more. Why is it so?
Who is benefiting in between? The
middlemen are the real beneficiaries and they
are becoming richer every day. They are the real
beneficiaries because of the absence of a
rational distribution system. Of course, we have
sufficient legislations, enacted both by the
Central and State Governments, to punish the
unscrupulous, traders. These middlemen, these
criminals, 1 would say, are helped, are given
protection, by our legal luminaries who defend
their cause in different courts.

As | said, the need of the hour is to evolve
a rational distribution policy so that the
interests of the consumers and the producers
are protected. We should ensure proper support
prices for paddy, wheat, sugarcane, cotton and
oilseeds growers and we should dispense with
the middlemen, particularly, in relation to
essential commaodities. It will be better if the
Government takes over the responsibility of
distribution instead of leaving it in the hands
of these dealers. The Government should also
ensure that the subsidies reach the real
beneficiaries and not the middlemen.

The public sector undertakings, both at the
Central and State levels, are the worst-
managed bodies. There is wasteful expenditure
and there is a lot of plundering in these
undertakings. There is no check. The hon.
Finance Minister should take a serious note of
this and he
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should take steps to arrest this trend. If it is
required, the erring executives should be
punished.

In conclusion, 1 would request the
Government to come forward with a clear-cut
policy to protect the interests of the
consumers, the general public, who are
suffering today. Thank you.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Shri
Prakash Yashwant Ambedkar. He is not here.
Shri Shankar Dayal Singh. He is not here.
Kumari Sayeeda Khatun.
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): Mr.
Ram Awadesh Singh. Be brief. You will get
five minutes.
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(Tamil Nadu): What had happened in 40 years
had not happened in 11 months.
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reply.
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAIJI MASODKAR): Ram
Awadheshji, please conclude. Otherwise, |
will have to call the Minister.
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAIJI MASODKAR): You
want to intervene? You are entitled to.
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SHRI JAGESH DESAI: Sir, | had asked
two specific questions from him xcause Rao
Birendra Singh has said that kerosene tankers
are diverted to petrol pumps. He himself has
said this. |1 would like to know what action you
have taken against them. Secondly, you also
said that supplies for the ration shops are lifted
on the list day of the month and that is why the
consumers are not getting it. What action you
have taken to deal with the situation?

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): If you
want to respond, all right. It is for you to
reply.
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THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): It is
for him to respond. He was intervening.

SHRI V. NARAYANASAMY: Sir, he is
willing to respond.

THE VICE-CHAIRMAN (SHRI
BHASKAR ANNAJI MASODKAR): |
would request the Member to listen to the
hon. Minister. It was merely his intervention.

SHRI

JAGESH DESAI: Sir. itis his statement. M
W WG 9f AR v #1

SHRI RAO BIRENDRA-SINGH: Sir, he
has mentioned two points which | have taken
up during my speech in the other House. It
was a general observation with regard to the
various malpractices that have crept into the
Public Distribution System and how we want to
streamline and strengthen the whole system.
For that purpose, recently we had also
convened a meeting of the Advisory Council
on Public Distribution System and most of the
Ministers from the States, looking after Food
and Civil Supplies, were also present. | have
mentioned as an example kerosene oil. We
have already written to the States that
adulteration and diversion of kerosene oil
can be stopped if the stockists of kerosene oil
have no linkage with petrol pumps because this
has been noticed and most of the Members
would probably know this that while tankers are
supplied by the oil companies and they are
diverted to the petrol pumps for adulteration. |
have also said that | have information that the
Ministry of Petroleum has taken a decision
that kerosene would be coloured so that
adulteration could be detected. This is one of
the suggestions that we have given to the States.
Similarly, we have felt that ration depot-
holders in collusion with the
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civil supplies officers draw their supplied from
the depots at the end of the month. The
allocation is made the previous month and
during the first week of next month they are
supposed to draw their supplies and distribute
to the people. But the practice they observe
for making undue profits and for diverting the
goods that are meant for public distribution is
they draw their monthly supplies at the end of
the month, on 29th or 30th of the month, and
the people are waiting till the end of the month
thinking that the supplies have not reached
them and they will come to them only when
they are received by the holders. And for the
next month they draw their supplies on the
first or so ond. So after receiving two months'
supply, the holders distribute only one
month's supply and do away with one
month's supply. This is one of the practices.
There are several other things. For that we
have suggested to the States that there should be
strict vigilance exercised on ration depot-
holders. They should draw their supplies by the
10th of every month, that are intended to be
distributed before the 15th. That should be
done. There should also be vigilance
committees. The supplies by the depot-holders
should be received during daytime and
vigilante committees out of the ration card-
holders should be appointed at the village
level and in mohallas and they should sign the
receipts of these supplies in the register so that
the people know immediately as soon as
supplies are received that the rations have
come for the month and they can exercise
supervision over the distribution. These are
only a few of the things but there are many other
suggestions which we are considering and we
are conveying to the States.
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It is not a slogan, but it is a strategy.

SHRI TINDIVANAM G.
VENKATRAMAN: What is your
austerity, Sir?
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1 Az fig 3 A FE g @ I fad
oo a8 @ 5 T 9w € e s
F A wen §oIEH @ A W owE ) R oa
w YeEr s 2w @ @oa F 1 I@ =W
# gp 7 & FAQ WER H T T
e E L R R
M| (SaEET)

st e e W (sw Rw): AR
O W W W T AR A Ay | S e A
L o

st Rfesa faw: @® ovdt wa qfed
... (yEE) TE, A, SR 3 seE O e
¥ ... (smEaw) =6 o A R . (smEem)

3@ Tl A\ ¥ owve wAfedw @,
AavrE aEa &, Ed @R 9m weEl @
o o § g FE oawm e A
i @ 3R amw | o, dmFa @ Fea g
o v aREl # W% WER 3 a9m T
gl F - ot W W S A s
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HE, W T I F agd @ Nufma & S1eR
RW QI am G & oo Ao
WA S | G 39 o vfEe R

™ T F T - % ueg SR 3 e
A | wé WA 7 A EEE w3 A
& w1 Fml # I T aea fo @, fae
W A A ag @ oFf | I A G A R
R ¥, A W TOE 2, T AR §
TEEH W FH TR SN a0

FAH WA WA T oA, g7 | aem
TR T A R .. (SmEwm)

THE DEPUTY CHAIRMAN: Please sit
down. If anybody interrupts the Minister, It
will not go on record. | want to be very firm
about It. Please do not interrupt him. Let him
finish.

sht Rfigerg fiw: w ol ggE a1 3l a
) e A g o, e www & an i
& 5 ¥ =gl | 39 wR 7 e u wEA &
X GE-O% g9 59 Y 7 7 U9 AR
sicE &1 3 o R R ¥ IEE W oum
sl 21 ae 3 ok geel SHad @ 4 A
W K| T A WE Fa® T
T Wl F R e T ) e v
el W PE E GEA ¢, I W T IAES
it | 39 W # F@ 2 6 ow@ o
=ff| w1 & 6 #A afee wd a wE TE
e afe fF omE s awR F Fa w0
AR ¥ SR oE s wEn & fEw @
et R, 7@ W T e afen) fom o e
AR & 3 faR SEeg @ FEWR @ven 91, 39
T A s W fm avEa fem @3 sw
wiviEl § o A FE oA fFoam e
FEen el 5d S, A9 48 T F Aq
fF oM w7 92 g ¥ el FA A
WHER F iy F am §)

o v #1 dfgga | fad daem # 43
W F Haga W oW 29 F AR @M, AR aw
WER & &9 = A 7, 9% TR H [0
w I ®, fam e W& W oaue F9
frme w@d T W W # - f Sga
R s @g™ @ ww F @R IW aa A
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W W WA A T § B v 3
vfrag ¥ 3 @ wE A B S U e
¥, A I W9 gE ARy B = 3R
uF AEd R 3, 9 su% w9 g% TEER B
AT | TR T FH F FA F QR T
3R ah wom ¢ B GE-B% TR B TR A
ot B ouh € L. (SEEe)

w w1 forew f6F T8 9e ¥ fF T S
Ign T wmen e o 3 R, o)
TR F 3R TR T B @ wow R
TR G R ®, wwen of due ® A
e s T el B O R, T T
At IR WAt ¥m
a7 = § gfem = 2 B 78 W SEl
TR W ued ez § 1 T W A S &
el W Hi W FH AR T AR TEAER
WU, N ol W e 4§ W O3 F
I W Tt sk R @ fad v wen %
fou faren 4, wew F, UERERG F T8N
R, G & WEW TR & o gel 9,
% W agd A 9w 6 e o @
dm A T v w

W AW FH Y 7 W w6 w T
ff foree oftfeferll o, R Renfodl 3 wem
% wow awen @ R e f A &
fae 1 0 gu, woR # e o qY W
F AW T F AW A, w3
O

& W form s @ F e mmm

T ¥ O e R qew o
T W I F G q e T R, @
o AW oo Ve I ww Y I9E T
T A ¥, IR WS A FE AW
oA ¥ FE dm oA, e % g oA
, e daw I o @ 2w A S e b
T A I W A W WRdm W 3 W
M I # SR H wRA F A A R
o w oW odm omow ¥ R w
# 1. (srEam)

UF U 9EW: Fen o O 5 an )
IR F
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s Rfiswg fw: o @ & s w@
¥ g o R A TR e B
MA@ A A TEH T I @
e # faEm W o 9w § R ow owm @
T a% GO G €, 9 &) @ dea, A
fegem & W WRA & Tog W B W 8,
URa & GAGE W OFH @ 8, o e
F R I ANV, YRA F YR R 3 wdw
F 2, TR ¥ iy F o FE d s
Al A qon R @ § F U wm
W TR W T I WE W W W
oo ¥ WY, UF A woedl @2, A a3 sl
T G st 9K A W WEH) wW WA &
from ¥ o @Y owm 3w fw A
T @ ¥ FemE e W@ R} W
It A el @ fret oA ¥
Fo 9gd § UE, FB IR W &
¥ 4% ks ¥ oW & w
R wra w@R # 7@ § A faew W ogae
o W P T @R AR SR, RS
o %y g AN FEd ¥, 39w B E
FF, WG F @R F F-FEvE #@, .
sEdd wdE w® fegEm ¥ oW W o
wa Fe o ¢ ok amm e @ W 3@
FdSt W I SO TE 9T F I @Al WO
W2 A o A e A WO & T9E
FOT | . (gEe) A T4, ¥ @, 81
for @ Al &% & 8 gow oM A A ad
T ¥ e B @aeel 3 @
T @ W e d F e fem
aEd B F ouF A @ Fa-mia 3 R
wael W v 5 W awm # 38m T
P W o S e e oem @
ayE fom S e e @Y S 9, O
wE H s ¥ Y wmm ¥ owm g sk
Sa-faNm # o am Fw W E 5 4 am
3R 78 R, § & Fwa § D A wn @
IgH WA Bl R, T WR AN W@ F &
R O, AR A R f B, e AER s
RAgEE S €U TR ¥ I s wwy W
Y qEE B A I e e ¥ oAy
HE FH F OFN FON| SN AR A
A |

%%
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SHRI MATI REJUKA CHOWDRORY: | think
whatever difference of opinion we may have,
the Minister must be congratulated for his
courage of conviction, the zeal, the flair and
absolute transparent sincerity. | wish him all
the best and | am sure his Ministry will deliver
the goods.

sh vy = (3w Rw): dew, &
o R % A i e T e ¥ 3 am
FH 0 A8 @ea 4, 9@ W a7 9
oW wEE 3 fEa § oA

vt a8 @ A # oam 8, weR
# am ¥ .. (wEER) T FE @ § W
g aeE Fw @ ¥ 9% g wEw wE A
fre | 98 A @ 9uEm ¥ wa @
o fF 7% A Wl W 99 ., ()

Now we will take up special mentions. Shri
Md. Salim.

SHRI  VISHVIJIT P.
House is to adjourn at 6 o'clock.

sft Qeha fim smenfern: dz6, AW
FqE F oY FER udE & fem T wand
o TE qURE (W W2W): WEH, W
ot @ die| ge T W) .. (SaEd)

Fauai . Sva dw, Ea /e
AR FE B W A A | dve dve e
B W S 1 . (omEwE) S T AR
o e T R . (SEEe)

@ e ke B aEm & B st
I W N @ W wen
#37.. (EEA)

SINGH:  The

THE DEPUTY CHAIRMAN: Let us have
special mentions and then adjourn the House.

It is quarter to six. Let us finish this.
SHRI VISHVIIT P. SINGH

(Maharashtra): Special mentions tomorrow,
Madam.

o THET UTURS: I, e @ ame o
A fEm i
SHRI SURESH

(Maharashtra): Madam,
without lunch.

KALMADI

we have gone
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T TAE q0RA: ATH, BIH UEAH FEC |

Iyaaafa: w2y f, 79 dmEw ¥ @
S 30 W | IAH A AR T B G
A @l d 43 T T, T ¥ | e, A
e A & 91 2, @ e . (smEae)
o G oo

Bl TS QURY: O2H, §ON #o W TE
i |

FJqgamfa: ==

SPECIAL  MENTIONS

Demand for Clearance of 500 MW
Thermal Power Project at Budge Budge at
Calcutta

SHRI MOHD. SALIM (West Bengal):
Madam Deputy Chairman, the gap between
demand and supply of power throughout the
country is a widely accepted fact. The
important reason behind this gap ever
increasing is our failute to foresee the ever-
increasing demand for power and adopt
suitable projects in time with early clearance
from the appropriate authority and time-bound
implementation of the projects.

In West Bengal, the shortage of electricity
is one of the most publicized issues whereas
when it comes to the question of solving the
problem through appropriate projects to
increase the power generation, the people of
West Bengal have seen gross discrimination
and dilly-dallying tactics on the part of the
Central Government and its different agencies.
Now it is an established truth that one of the
major factors behind the shortfall of power
supply in West Bengal is the refusal of timely
clearance to the power projects put forward
by the Left Front Government for the last 14
years. It was only during the short tenure of the
National Front Government at the Centre that
some of the projects have seen the light of
day, for example, the Bakreswar Thermal
Power Project.

Madam, today | rise to raise the demand
for the clearance of a *500 MW thermal
power project of the Calcutta



